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SHRI K. K. SHAH:
the report. 1 will call him.

I have received

SHRI RANDHIR SINGH : About

Haryana...

MR. DEPUTY-SPEAKER : No, He can
take it up with the Minister later.

1 shall now put all the cut motions
together to the vote of the House.

All the cut motions were put and negatived.
MR. DEPUTY-SPEAKER. : The ques-
tion is:
“That the respective sums not exceeding
the amounts shown in the fourth column
of the order paper, be granted to the
President, to complete the sums necessary
to defray the charges that will come
in course of payment during the year
ending the 31st day of March 1969, in
respect of the heads of demands entered
in the second column thereof against
Demands Nos. 57 to 59 and 120 relating
to the Ministry of Information and
Broadcasting™'.
The motion was adopted

[The Morions for Demands for Gramis which
were adopred by the Lok Sabha, are reproduced
below—Ed.)

Demand No. 57—Ministry of Information and
Broadcasting
“That a sum Dot exceeding
Rs. 17,46,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year
ending the 31st day of March, 1969, in
respect of ‘Ministry of lnformntlon and
Broadcasting"'.

Demand No. 58—Broadcasting
“That a sum mnot i
Rs. 8,45,81,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year
ending the 31st day of March, 1969, in

respect of ‘Broadcasting”.

Demand No. 59—Other Revenne Expenditure
of the Ministry of Information and
Broadcasting

“That a sum Dot

" Rs. 5,05,12,000 be granted to the Previs
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dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year
ending the 31st day of March, 1969, in
respect of ‘Other Revenue Expenditure
of the Mlinistry of Information and
Broadcasting™.

Demand No. 120—Capital Outlay of the
Ministry of Information and Broadcasting
“That a sum not exceeding
Rs. 6,68,96,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year
ending the 31st day of March, 1969, in
respect of ‘Capital Outlay of the Minis-
try of Information and Broadcasting'.

15,02 brs.
Ministry of Transport and Shipping

MR. DEPUTY-SPEAKER : The House
will now take up discussion and voting on
Demand Nos. 79 to 83 and 128 to 130
relating to the Ministry of Transport and
Shipping for which 3 hours have been
allotted.

Hon. Members present in the House
who are desirous of moving their cut
motions may send slips to the Table within
15 minutes indicating the serial numbers of
the cut motions they would like to move.

Demand No. 79—Ministry of Transport and

Shipping

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding

Rs. 1,12,31,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year
ending the 31st day of March, 1969, in
respect of ‘Mmtry of Truspon and
Shipping”. -

Demand No. 80—Roads

MR. DEPUTY-SPEAKER :
moved :

“That a sum 0ot exceeding

Rs. 12,75,40,000 be granted to the Presi-

dent to complete the sum necessary to

defray the charges which will come ig

Motion
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course of paymemi during the year
ending the 3ist day of March, 1969, in
respect of ‘Roads™.

Demand Ne. 81—Mercantile Mariac

MR. DEPUTY-SPEAKER : Motion

moved :

“That a sum not exceeding
Rs. 1,98,67,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year
ending the 3Ist day of March, 1969, in
respect of *“Mercantile Marine™.

Demand No 82 —Lighthouses and Lightships

MR. DEPUTY-SPEAKER :
moved :

“That a sum noi exceeding
Rs. 1,16,17,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year
ending the 3ist day of March, 1969, in
respect of ‘Lighthouses and Lightships".

Motion

Demand No. 83 —-Other Revenue Expenditure
of the Miaistry of [ransport and Shipping
MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 3,24,23,000 be granted to the Presi-
dent to complete the sum necessary 10
defray the charges which will come in
course of payment during the year
ending the 3ist day of March, 1969, in
respect of ‘Other Revenue Expenditure
of the Ministry of Transport and

Shipping™.
Demand No. 128—Capital Qutlay on Roads

MR, DEPUTY-SPEAKER : Motion

moved :

“That a sum Dol  exceeding
Rs. 34,42,32,000 be granted to the Presi-
dent to complete the sum necessary o
defray the charges which will:ome in
course of payment during the year
ending the 31st day of March, 1969,“in
respect of *Capital Outlay on Roads'".
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Demand No. 129 - Capital Qutlay on Ports

MR. DEPUTY-SPEAKER :
moved :

“That 4 sum not  exceeding
Rs. 1,79,17,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year
ending the 31st day of March, 1969, in
respect of ‘Capital Outlay on Parts™,

Motion

Demand No. 120—Other Capital Qutlay of
the Ministry of Transport and Shipping

MR.
moved :

“That 4  sum not  exceeding
Rs. 2,33,05,000 be granted to the Presi-
dent to complete the sum necessary (o
defray the charges which will come in
course of payment during the year
ending the 31st day of March, 1969, in
respect of *Other Capital Outlay of the
Ministry of Transport and Shipping™.

SHR! M. R. MASANI (Rajkot) ; Mr,
Deputy-Speaker, [ am sorry to have to say
that the position in regard to road trans-
port and road development, far from show-
ing any improvement, has shown a marked
deterioration, and in the list two years
this country, which was already wery poor
in regard to its road system, has receded
sevaral steps. Both qualitatively and
guantitatively, the conditien of this
country’s roads and the transport on them
is deplorable, After all these so called
efforis that have been made since the
‘Nagpur Plan was placed before the country
many years ago, we have 24.3 kms. of roads
per 100 square kms. of territory. This
places us squarely at the boitom of the
international list. Even our meighbouring
countries like Ceylon are not as backward
as we are.

DEPUTY-SPEAKER : Motion

But this is the average figure., When
we go to certain parts of the country, we
find that even this figure of 24.3 is mis-
leading, 1 was in Orissa a few days ago
presiding at a zonal meeting of those who
are imterested ip road transport develop-
ment, and I found that the figure for that
State is 8 kMs. per 100 square kms. of
territory. It is a really shocking figures ;
it shows that we are still living in primitive
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times so far as certain parts of our country

are concerned.

Now, official figures show that the
mileage hag gane up from 2.49 lakhs in
1951 to 5.99 lakhs.

I think the hon. Minister himself will
be candid enpugh to admit that much of
the extra mileage is in the imagination of
the authoritles of the Government, it is not
tp be found anywhere on the land in our
cpuotry.

The surfacing is just as disgraceful.
Nowadays, for modern purposes, road sur-
face has to be 18 to 20 inches deep. The
average in Imdia is 9 to 10 inches, about
half of what it should be. The results
of this deplorable state of affairs are the
following : very low speeds and therefore
under-utilisation of the transport capacity
of the country, miserable as that is;
greater hezards for those who travel ; and
finally, higher operating costs which are
uneconomic and retard the country in every
way.

If | may say so, the raot cause of this
is mot that people do not know how to
build roads, Ror how to run trucks and
buses. It is Zimply that for twenty years
since Independence the Government has
cruelly starved the roads of the resources
to which they were entitied. On the one
hand, there has been a totally inadequate
allocation of resources ; on the other hand,
the most cruel taxation. This has resulted
in a totally misguided distortion and waste
of scarce national resources. What is more
shogking is that this has been done in the
face of a series of Reports, starting with my
own report, the Report of the Road Trans-
port Reorgapisation Committee, almost a
decade ago. My hon. friend Shri 8. K.
Patil got up there, complimented me and
my colleagues, and said that every one of the
recommendations was accepted by Govern-
ment. I am sorry to say that hardly any
of them haye been carried out even after
ten years.

‘Then there was another committes on
Teamsport co-ordination headed hy Mr.
Farlok Bingh. That repert is also no more
implemenied than mine. Finally, there has
been arother committee, the Road Trans-
part Tazation Enquiry Committee led by
Ds. Koskas. That is op the agvil. Let ys
bope thas, for whatever Jittle it is worth,

CHAITRA 28, 189 (SAKA)  Trons. and Shipping) 1192

its report at Jeast will receive slightly more
kindly consideration from Government
than those that have gone before.

What are the facts about taxation and
investment in roads as against other forms
of transportation ? In 1967-68, road trans-
port contributed to the Union and State
Governments Rs. 425 crores as tax revenue
alone. The Chief Engincers had estimated
that during the five years of the Third
Plan the revenues from road transport
would be around Rs. 800 crores ; actually,
road transport contributed Rs. 1,264 crores,
an excess of 509, over the estimates. On
the other hand, the Chief Engineers had esti-
mated an outlay during the Third Plan of
Rs, 59 crores. What did the roads get?
Only Rs. 45.95 crores—229 less. This was
the scurvy treatment that the roads received
during the five years before my hon. friend
took charge of this Ministry.

Let us see what the corresponding
contribution and investment in the railways
is. During the Third Plan the railways’
contribution was Rs, 508.74 crores, but the
investment was Rs. 1,637.56 crores. What
is one to think of this crying injustice—
that the sector of our ecomomy that gives
you bumper dividends you starve ; you
bleed it and you take away that blood and
infuse it in to a sector that is makinga
comparatively minor contribution or a loss.

For the Fourth Plan, the draft said that
road transports’ annual outlay should be at
Rs. 152 crores. Even that miserable amount
has not been invested. The actual figure
for 1967-68 was only Rs. 90.32 crores.

Let us remember that the roads demand
no foreign exchange. It is one indusiry
and the one service whare no foreign
exchange is involved, as against the rail-
ways which have been cating up, next only
to Hindustan Steel, the largest amount of
foreign exchange.

MNow, in ¢ase it is suggested that the
funds are not there—a reply that no doubt
the Finance Minister must have been giving
to my unfortunate friend opposite—let me
tell him that this is a big lie that does not
have to be acogpted. The funds are there,

THE MINISTER OF TRANSPORT
AND SHIPPING (DR, V.K.R,V. RAO);
Whers 7
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SHRI M. R. MASANI: With the
Finance Ministry and the Government ; in
the country. But they are being diverted
and they are being wasted. They have been
wasted on the railways among other things ;
they have not used the funds but have just
let them stagnate unused, buried in rails
and other equipment which have not served
any purpose.

This is not a personnal point of view.
1 shall read from the 22nd Report of the
Public Accounts Committee which 1 pre-
sented to this House on the 1st of April,
a few days back. I shall read only three
or four sentences from the conclusion. 1
am trying to arm my hon. friend so that
he may pick up a lirtle more drive, a little
more strength and a little more courage. He
needs political courage to argue his point of
view. This is what the Report points out :

“...the planning of rail transport
during Third Plan period was unrealis-
tic in that it was not closely related to
actual  requirements, Against an
estimated increase of 93 million tonnes
in the level of goods traffic during the
Third Plan period, the actual increase
was only of 47 million tonnes, represent-
ing a shortfall of about 50 per cent. On
the other hand, the financial outlay for
the Third Plan turned out to be Rs,
1,686 crores, representing an increase
of 27 wver cent over the investment of
Rs. 1,325 crores contemplated in the
plan.”

This is the nature of the planning. The
figure of invesiment goes awry and so does
the figure of truffic that is supposed to be
carried. So my Ccmmittee came to the
conclusion that :

“With all this heavy investment the
capital-at-charge  of the Railways
increased from ‘Rs. 1,521 crores to Rs.
2,680 crores, representing an increase
of 76 per cent during the Third Five
year Plan period. The overcapitalisa-
tation of the Railways during the
period has not only affected their finan-
cial working but unnecessarily distorted
the budget and burdened the tax payer.
It has also disturbed the entire pattern
of investment and development of the
economy in that scarce resources includ-
ing wvaluable foreign exchange were
plocked in rail programmes which could
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otherwise have been put to more pro-
ductive use.”

as, for instance, in building roads, or cars
or trucks to be manufactured, and so on.

This is the piciure, The taxation om
roads has gone on snow-balling, In the
1950s, it was harsh, and in the 1960s, it can
fairly be called crippling. According to
the Indian Roads and Transport Develop-
ment Association, an expert body, the tax
element in commercial vehicles grosses up
to over 50 per cent of the ex-factory price.
When we buy our cars and grumble, let us
remember that more than half of that price
does not go to the man who produces the
truck or the bus or the car but it is invested
in railways and plants like Bokaro and
other wasteful projects which are a drain
on this country’s resources.

Of the basic operational cost of running
road transport, taxes account for 55.6 per
cent— petrol, road tax and so on. On the
other hand, according to the Keskar
Committee, the freight on roads has not
been rising correspondingly and in spite
of all this the incidence of this extra bur-
den of 1axation is being borne by the
industry. But the shocking fact is this,
Per ton of goods carried, the tax incidence
—on roads—only the tax—exceeds the
entire cost of carrying the goods over the
railways. One element of it—the tax on
road transporlation —exceeds the entire
cost of carrying those goods on the rails,
This shows the very great superiority of
road transport in every respect.

The Keskar Committee's report has
not come up for discussion in this House
and, judging by the busy session we are
having, I cannot see any hope of its coming
up this session. I shall, therefore, read a
couple of sentences from the conclusions
of the Keskar Commitice, The major one
is this : “That the tax element in the cost
of operation has become a definite dis-
incentive to the healthy development of
road tramsport.” It is put very mildly;
it is put more mildly than what I have
been saying a little more assertively
just now. So, the Keskar Committes
has urged some relief where 1 would
have thought that the recommendation
should have been a very substantial
measure of relief. This is understandable,
becayss that Committee was packed with
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Secretaries of the Union Government and
the State Governmsats and one does not
expect a vested interest like that to come
out with anything radical or revolutionary.
But it does point out that due to the
inferior surface to which I referred earlier,
the additional cost of operating transport
in our country is estimated to be Rs. 727
crores from 1966 to 1971. That is why
we aslways say that a country has to pay
for roads, whether it has them or not.
But it pays more for the roads it does not
have.

Because of this packing of the commi-
ttee with officials, it became necessary for
two non-officials on the committee, Dr.
Antia and Mr. Kundan Lal, to advocate
specific measures, which the Report, for
the sake of unanimity, was too timid to
think about. The specific suggestions made
by the more understanding members of the
Committee and the freer ones are the
following : Relief in excise on commer-
cial vehicles. In fact, they advocate that
the excise duty on commercial vehicles
should be abolished altogether. 2. Scaling
down of excise on diesel, which has been
goindg up every year. 3. Abolition of
double excise on original equipment tyres.
If these three modest recommendations of
the Keskar. Committee appointed by
Government are carried out, vou will get
such a spurt of development of transport
in our country that you would realise what
we have been missing for the last Twenty
years.

My comments on the Committee's find-
ings therefore are that the finding that taxa-
tion has become a disincentive to the growth
of transport in the country, 1 also welcome
their recommendation for activising the
Inter-State Transport Com i That
Commission, unfortunately, has been ham-
strung by various restrictions placed on
its freedom of action. The result is, that
it has not been able to do the task for
which it was created many years ago, piz.,
to promote inter-State transport along the
road system of our country.

But there is one recommendation which
1 think should be given the go-by, thatis
the one for setting up another Standing
Expert Advisory Committee, which I think
is pointless. We know what needs to be
‘done. Even the Minister koows what
needs to be done. It is not expert advice
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that is lacking ; what is lacking is a desire
to be fair to road transport and the shed-
ding of the doctrinnaire bias and pre-
judice that, because the Government ef
India owns the railways which have been
a bottomless sink for our capital, we must
g0 on pouring good money after bad and
that, because road transport is not owned
by Government, we must treat it in a
step-motherly fashion. I do not think any
expert committee is needed. .

I'he Minister is intelligent and knows
the answers. The question is whether he
has the political toughmness to put across
his point of view. [ would strongly com-
mend to him that, if he wants to perform
any service to the country while he is still
in Government, he has the most wonderful
opportunity. With the least effort, he can
show the grentest result, provided he can
pick up enough courage, provided he stops
tilting at other windmills and devotes him-
self to attack the biggest lobby and the
biggest vested interest in the country. The
Railway Board is the biggest State Capita-
list monopolist in this country. It has
been fleecing the country and taking away
money which it has no right to do. For
twenty long yvears, we have been bled by
the Railways quite unnecessarily. This
empire-building has gone on. Is the
Minister strong enough to stand up against
this biggest vested interest or is he going
to tilt at imaginary windmills that do not
exist ? This is the challange I put to him
and I hope he will answer it in his reply.

SHRI NARENDRA SINGH MAHIDA
{Anand) : Sir, Indian shipping has a very
vital role to play in our commerce. Before
coming to the subject, I would like to
draw the attention of the House to the
fact that shipping is not new to this land.
Even in Vedas there is mention of our art
of shipping and voyages to foreign lands.
It was the great Kaulilya who had wvery
wisely mentioned the art of shipping in his
Artha Shastra too. ‘The great Alexander
who came to India went to Macedonia in
ships built by India. Very recently, a
naval dock was unearthed at Lotmal in
Gujrat, the yard’s dimensions being 710
feat by 120 feet.

All this shows that India is not new to
the shipping industry. Later on, during
the Moghul Period, even the great Akbar
in his famous Aicen-e-4kbary has mentioned
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about 40,000 vessels in Indus river alome.
This shows the size and growth of shipping
in India.

Coming to recent times of the East
India Company, many ships which fought
the battle for Britain including the great
Baule of Trafalgar, were ships built in
India. The House of Wadias in Bombay
had built about 1352 ships for the Bast
India Company. Even the Sultan of Turky
had formed that it was cheaper for him to
build ships at Dacca in India than in
Alexandra. This shows that till the 18th
century we were foremost in the shipping
world and it was only after the advent of
mechanically manned ships that we
lagged behind in the new world of ship-
ping.

It was only after 1919 that the Indian
shipping industry began its progress and a
great part was played by the Scindias in
that the first ship Liberty went from India
to England in 1919. That we have been
celebrating on the National Maritifse Day.
So our history begins from very recent
times, from 1920. .

Coming to 1947, we owned a tonnage
of about 1,92,000 GRT. In receat times
we have increased it to about two million
GRT. That stride has to be continued.

The great trouble now in develbping
our shipping industry-is the paucity of
foreign exchange. Our worthy Minister
has envisaged a target of about five million
GRT by the end of the Fourth Plan. It
is a very worthy target. T would llke to
quote here from a note that I have with
me where it is said @

“The cost structure of Indian ship-
ping is véry competitive. In fact, it
has been ackmowledged that Indian
shipping is more efficient and economic
than shipping in most of the maritime
countries in the world. In fact, Dr.
Sturney, a noted British shipping econo-
mist, has stated that in 50 years’ time
India will have one of the largest fleets
simply because she is the most compe-
titive country costwise of the maritime
countries in the world.”

Keeping this in mind we should mow con-
centrate on how (o earn foreign ex-
change. This is the only industry where
you start earping foreign exchange from
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the begimning itself. The moment a ship
comes from foreign land here or when we
carry some cargo from here to foréign
lands we begin to earn foreign exchange.
No industry in India can earn that smch
foreign éxchange which this shipping iadus-
try does. We eam about Rs. 55 crores a
year in foreign exchange.

But the difficulty in buying ships is
obtaining credit. We used to have
Japanese credit facilities. That is not now
available. Even U. K. and West Germany
are offering us short-term credits but they
are not soitable to us.

1 have a letter from a représentative of
the Japanese firmn. It is good néws and I
will pass it on to the Minister. Théy are
offering us deferred payment of cight to
teh vears.

So, if Japan offers us this facility, we
can develop our industry to the extent we
want. The only country which is accept-
ing rapee payment is Yugoslavia, a small
pation which has developed very fast after
the war. If Yugoslavia and Bulgaria can
offer ships, India with its size should be
able to do much better. That is why we
have decided to develop a second shipyard
at Cochin. I would requést the Minister
to press upon the Government to spend
more money on the Cochin shipyard. Un-
less we carry our own goods to forcigm
countries or foreign goods to our country,
we cannot earn much.

QOur target of attaining self-sufficiency
will not be possible because we are think-
ing of spending only Rs. 267 crores during
the Fourth Plan while the freight that we
paid in 1966-67 alome cume to Rs. 116
crores. Probably we are spending moré
than what we are earning. This will be a
losing trade unless we concentrate on
building more ships.

Ship-building requires mhachines also.
Unless we build our own rmachines, it will
be difficult to build ships. Both hive (o
go side by side. ! am veéry happy to kiidw
that the great corcern MANN is thinking
of having a collaboration firm for starting
the manufacture of marine engines in Indif.
Uniless  ship-building and buikding of
marine engine are co-ordinated we will not
be able to have sufficieat ships to cope
with the world trade.
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Shipping world is a conservative world.
1t is not easy to enter into that trade. The
Conference System is a very tight ohe. We
have noticed onaly récently in the UNCTAD
conference that the undeveloped countries
could not impress upon the developed
countries to spénd more on shipping.

We must learn from small countries
like Norway and Sweden and Greece.
Norway has such a chartering system of
ships with so much details that one Nor
wegian representative who attended the

conference informed me, that
their ships which are in the ship-building
yards, they can sell them now to be
delivered after 8 years, bécause their charter-
img system is so perfect. They can make
calculations and sell ships so much in
advance. So, we have a lot to lebrn from
these small coontries #s te how they have
developed their shipping.

We have a Shipping Development Fund
Comimittee in our country. Since this
Committee requires more rupee funds, 1
would earnestly request the Finance Minis-
ter to put more funds at the disposal of
this Committee so that the development
of shipping may not be retarded.

1 am wéry happy that oor Wnister
iavited a National Conference some tume
back on shipping ship-builders and ports to
see how we can dévelop our shipping. It
is b lziuda®tde objective. I must cobgratu-
late Professor Rao for his valuable contri-
bution tb the shipping world. This is the
firt timre in India that he has high-lighted
the need for coordinated effort and I am
quite sure that the Minister, with his
epergy, push and laudable thinking, will
put aH oor schémés ifito action,

1 omly want the House to press apon
the Minister of Finance to give us more
funds, because when we met the Fihance
Mnister he said that food is more importast
than shipping. If the Finance Minister
were here I would have said that to bring
fovd from foreign countries we want ships.
The percentage of goods carried by our
ships is only 13 to I49;. Normally, a com-
pihy carries 20 to 50 per cent of its trade
uied®r its flag. But we have reached only
a figure of 13 to 14 per cent, which is not
mach. Even to carry our food ftom foreigh
countries we geed more ships,

To have more ships we must have a

little money at our disposal.
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SHRI PILOO MODY {Godhra) : Aad
more ministers.

SHRI NARENDRA SINGH MAHIDA:
I would press upon the Minister of Finance
to give us More finances. The House
should also assist us because, after all, the
prosperity of the country depands on trade
and trade is always on export. Trade is
pever developed by imports alone. So,
in order to export we must have mene
ships. Unless we export the country will
not prosper. So, my humble reguoest to
all the Members is to see that we develop
our export industry and when we develop
our export indostry we must have more
ships to send oor goods to foreign
countries.

1 again request ail the Members here,
because Dethi is far off from the sea, to
know ahd learn more about shipping. Unless
we become a seafaring nation we will not
become powerful. We have very large
seas around our peninsula—the Bay of
Bengal, the Arabian Sea in the Indian
Ocean. Unless we concentrate on our
shipping, we will not be able to prosper
as we desire.

1 thank you for giving me an opportu-
mity and [ wish our shipping indwstry a
very happy and useful time. I support the
Demands of the Ministry,
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s Y2 g § | e o af aw O
T T ®Y, A AT aE At

Wy ey ar s g, feg
gl ot 9 9w AR gfemi A
glamas A ¥ roemax g
&1 9% @ &1 W =
Wit & adfag g A A
"W 91T 8, 9) 9 FE
s gfeat § ot soft 7%
W w7 gu g
frafw & @1 &, forg #7 =<t
L foaa & feif § A1 Y
TATT 9T OF g ¥ Fwd
AT T

3 4
EPEH
‘iﬂ%ﬂﬂ“ﬂg.ﬂtiﬂ*
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ag A 3@ ¥ wraw & R T ey
o famew g @) § ) & @ a7
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THEITE Y ¥ q97 | qgi 9T w1E AN
fermer 7Y ar, fored wreqw ¥ ®1E e
IO T F Forw wC @ | wheAmd
aga ¥ et aT e ¥ W §, @
A o & e ¥ AcfgE QT W@ e A
T Y g wEgw gd 1 W NI WA
w1 5qTA T IR 2 .

Yy T — TR 48 dEA § Wrar
et oo aX § ¥ wEd A oo
mi,iﬁ FOET '-'{FWW gv W
o F S A gu §, e § ey
How @1 3 ¥ qued # wheE W
Y wha g @ Tl

L GEEET EREE o Ay

T § argare & grU ¥ AEN I,
T & qUE ¥ G QoA H FATIT AT
aTfRd |

R gz e R ¥ oW
qure qATy oy €, € # g @ T
Afes mex 4w W@ FQ@ § WA
woff W A9 @ F Jg@ OF AL
FaAWE am o IfeEw wRE A
qeg & <7 %1 g1z faar war ¢
Tq frdr rEw A I T AT sgw [
arfed |

xR T Nen K oak 3
firft w0 WY F & fay 1w A< ol
o gz & ot , ag Ae-feweT A
firerdy & %< 31 A F1 &W g 9T
&\ e feafr ¥ e WX F w0 A7 A9
w3 g s e s, wAEd
¥ TR §E W §7 gHET N4 WA/
SR FEwT e ag g § 5 Feeee
T @y feromar ¢ 1w W ¥ foR
Y qar Fraf 19 & fodr fear aman &,
g 1 afs 7 =AY § & sy o,
Mamfer 6 & 389 N FoOgEe
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TOF Fad o, afemr A OF Y W &
=Y Y W T AT ana | faw oW
Ffrer 7z frar & fr g & W A
T AT ¥ WX agq |7 wwar aw W
s & | ww g @ froew s eara
T agT wEQ @ 47 FG A smEer
q¢ wrg form & fr fawlo s @ W)
% TFR 99 @ |

o S #t w17 § fafg e & wowT
& faamr 9rgar § | 9@ el deoA
FREFT g S g A aw R
TEN I AT A aAwT gE F faar
AT 2 q9T I AT 9T HHaT A7 fafow
ar gfera gt &, 99 &1 Ay fear e
& | 7t ag ghar & fF Qe aY & adt
R, ofew 9w 9 & g Y wan =
g graag g frar § o 3
fafrg Y g, e fe Qe a3 &
HTq-aTq TR g g% | fafaw sig @1
a9 ¥ g srafawar T gy, 9@ &
e s T =iy |

FATIfT A, T 99 o TT AR
¥ o T9asq faar ar fawd oE o @O
fr 50 0T wF % tw FTATEE  AET
T} | v Fygg A d|T A T
w garfEaEy Y o oA AW
st frges foear T 81 5w & e
Femarfr gf & @ &7 #E JEEra
R g A am sE g frag
I AT FT FeF T Fog AT FIA AT
AR 3 ¥ w2 gEHI HT F A fag
1 3w anfae dw § W] gl
w gy e & 1 dat H g dw E -
wgi ot wicy & g wee  faegw
T8 &) v @ ar Qe w frew , fEg
FPEIT ATEA KT T G TG AN @A
wrfgy, o7 %) wfiw ¥ wfs o &
wifgy, e A fE ¥ o7 Wl A W
e ¢ o @ o7 §F qaTd i

D.G. (Min. of
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HTAT § IUeew §, agi qremary € sgEedr

e

ST 9T F qTH Y FIHr F:H §—
£ WX oA 3 aga w1 wwewr-
T 741 IR & A F ot west
® wEr W, W AT N g s
& #Y wrEEEar g

=t TR =w  (FrETE) ¢ Wt
wERE, Wt FEE 9 ageREt §F
femram & sy ¥ 39w FEE
TR A @ O s
TR AW § wersit & faatg aga s9 20
fe ez &, smoite efe 3wk
TIRGT #1 WY g AH A 9 A
e ¥ 3t wgrei o1 &7 wearamEw 24
g A war g fF wfrfet &
P FE ¥ X g wW qEr A«
frarmar 7g 7@ 5 0% @ &
fratay % <Y arf #3% AW § 9TY
wgril w1 g off maEms g faw
o g AW ¥ wer ® wgd Wi
g fadwi & o7 FmaT @ g wTr
qgT ATE ¥ 3T 9% fa¥wy sy w1
afs gak T WO g @R ar &
FEUEAT § GETT 9g 99T A THaT 4v
o g 3w & Pt & 10 § 97 W
qr | gafe SR FT S qE w@r
qar & 50 AT & F7T, A% A & & e
i aoi wrh wnfEd 0 3w AT # g
w1 falw 0§ e feamar 9w@aT 2

T g T /W ¥ ATMATY Ay
st & 1 fag s TR F ogRT oA
arfeat At § s I T A
gt ¥ ot I & Tt 2w go
F fou ae®) & qama w1 AT ER s
& g WA 5F gl ggey
FT Y479 WEATE AT | W e
qgwrar ¢ 5 wm¥ W H ford
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[« avw w=vaw ]
N wmaEET g A 1 E@IAaT §
g fiar 20 el 8 @ fewmn§ W
3w ¥ wTOY Ao AT A, R GaT
w~ fFar mar ooy fe ot gE qwm R
Fy®i F1 (ool wrsaEaT oY 399 W
A% AT A% & | gWa e Y FF
it d gamet & fai § a1 miEy
W FEt & A fmt @ feft e
ag<l % gfw ¥ Afew awtwg H e
T WE) w1 g FeEl F W et ¥
fasgw gz o 31 saife W gR-ER
I AR wrefeai dYE ¥ e ww
o ¥ WX safad wry ond ¥ T e
gift 1 sty g WY F X osAmEr
Tk AfY FC aF § @AY ¥ ATE AT
TG oY wiw FT § IO AT FORIC
wEHT & f g ara oY qET A€ &0 dw@
maw aFgar & fr frgy 20 ot
¥ WEw AT 62 X o ArEm A g
2 oT wrwwa fear guTe MW W wwwy
# wefyga @z %3 af & 1 AW FoT
wrex ® fggan, FOii ¥ I W AW
AT ) qgret | £ IAH FTATwT W
aga & wgfawrd £

FrTT # oF gare 939 A TeTw
# &1 FrAry, aftare, T, s
wify ag-aE dtf ea B ) g ¥ Ow
o 3w ¥ 1 S AT Ty g7 AT W]
ey #Y araTe § AT & wrEALTAT @A
% 4fe arfrdf s 39 G e aw
g ¥ o wefrw w1 T @D
A gove we A N @R A ¥R
#q qrfra & wiefor amfor @m0
wm ¢ wife Iv e gere g i
dar gur &, FHw gfewr @ w3, @
TUTC 17 vy wier qgre &, wél 7 wEl
¥ g g WX W AW @ 0T AP W
dwe wr gwm ¥ e S Rl
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& 97 gt e Tx, et W ofie @
® s Tfr efie ¥ B wEW ¥
fewir &Y qv @ wfes mawmwn 2 orfe
AR OF % |

T AW H ek TER mE ¥ e
Ho Az vwwar & et aw A o
g g0 ¥ WA @ a gid AR
FEH g qgT 909 ¢ | G T qEF
TR OIWMH AR srEad ¥ T|ETH
W wEeEgEl it ) AR I Re A
& 73 ggF A &) T A @ e gaay
W o ww ) @Y R, wE AW
F14 W OF 4G A3 qe § AfeT AT
FTCRT SAW FEFT WIT G A {0
9 TR gER FEIT TR ¥ I
fau § ¥ 9 T § ORI g
vt & e o} T GeT A @ ewfad
g woarE ¥ AU e g M
somaa A A fragem Ram ¥

mmﬂi’iﬂ'(ﬂ‘\'ﬁﬂ'r& sr'iFﬁ‘ o

#ro AT & IHFT AR FA H =IedT
FT0

Tk T R ¥8 FIE w7 §
fir qee oI Zo0 gAETa W F AW
oY oA GT T AF AP O A
& are 4f | wTIR 9 R oF T .y
Fear B, A fn @A, WG, W Wi
W A §, S T O g
T oy drorar qeh oW g dvaer #
st o o @ e owit oW
Tl avs S wm A T fear o,
T A e oft | e e R
ghegre o g ff weegE A we g,
agi N A R W W W
famtar a8 & awr | wre oy # fr g
aw ¥ Afed¥ i ow s frer g & o
g T O e g3 g g
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FloEi s A ggd ¥ AW F
forg waaraeaw ¢ 5 3@y @t afdl ™
-qF qATH FG AP TR TE TR FT
& g wrar 2 | Wi g g
& w5 ¥ 0 a7 a9r-a@ Al § T 9
TE-IT g #1 wEE § WA F T A
AFT wAW IF TATH AT | L T
S 6N T0H IO THT IR

e ufafaw 1% a7 e s §
f gardy o feeet § W o Ho
To F a¥T TOAT § | TZ TWAT T TEY
¥ P sl FO7 40 wrRw @ R
i avET a7 @Y § afew 9wt o et
#1 1§ gfsm ya TE § | o9 7@ 9%
FiW & ¥ qgA7 97, TF I T 4, Y
T W WY R wAfR 4gi 9T e %7
TERT A TAT ] | WY AT AEAE qF
s T § 99N qrial F1 Ay o §,
feret ox ot ¥ @ § Fredr owf-
=y Nt g & | A Rrwrad qAw ®
g HY agt g wafed Fw ¥ em
e # qgY &7 yavw gfaa w9 & @Ar
wifed | sEFw AR qvat @ e faet
Feff o @i e eF QY e &
& 77 A Iy &, A wraw ¥ &5
o § st 3aT o §, wgi A e
T8 greft @ 1 vy g wewEt et
w7 gwivg B fir 7t ox T 9 agREe
¥ O g ot a @ w1 o1 AT ww ALY
& e dg weren & frdew R
¥2 g8} qT A6 &7 A AW H | @i
wawit o & Y T #X @@ W
Fa¥ gEN TITAY Y T F AT FAT
wfed |

oF arr AR AT wr @ 1 frad et
Yy am N W W
y gt fax A § oT wT W 412
wya fex § ot @Y saH A€ fadw W
7o & wofe g Fo oy gmwfor ofg
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¥ wefagqa @ andr # | geen & #fe &
gaTL ggi A=E F7 AT AAETHEF § |
gafed ¥ sy @ fraga & e 9w
W g 747 A A 9w afET geei 8
waw 3% fear S& arfF a9 ®F
ST THC Y THT o7 &% |

39 ¥ AI9-919 QT {1 9 9,
Y & g7 AR = § 3@ N oF e
¥ |W & a0 F ags w9 |
w7 gl FY efie ¥+ a7 wreww 2
fe gurr &A@, O F1 @ T oW
AELTF A FIWGT THT F I ATH205-
FERAN Y WS oWy oo
frt Ery iffm oem P o
T G AT GAT AT § AR Fe A
FEH &N TAT T FT Tg FES W
i #7| #@1 M g0 § g o
T #Y FE ¥ faer w1 oW a0R 3w
¥ W19 0F g3H1 &1 9 97 fagr § 9
T aft g 9mar @ 31 sy fafeaw awhsr
fs g #1 3m amwfe ifw & o= A
Wt ez & gafum @ | wfes sy
A for ayfae g Y sy
FE AL & 1 qaferT suvaTe Y o @
% 97 g Agm R waw  mrasmE
T At w@Rg ¥ Ay g fe afr
ag ey ¥ Aw g @, W, AR
wrfes 7 g cfeedl & og W ayfe-
et @ a1 72 39 ¥ qrawm # sgeea
ETH FY R a9 AW i wfas
¥ wfyw agwl 1 29 W famlo &7
o T |

SHR] KAMALANATHAN (Krishpa-
giri) : Mr. Chairman, at the outset, I have
to remark the allocations made for this
Ministry appear to be very meagre to cope
with the present-day mneeds of roads and
shipping traffic. In spite of the huge
revenue collected 1hrough road transport,
Government still appear to be thlnkmg
in the same old orlhodox manner, namely,
the dwelopmen} of road commupicationy
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is of secondary importance. In any talk

or proposal for pruniog government
expenditure due to financial stringency, the
axe never fails to fall on road and road
transport development grant.

Many of the proposals made by the
Government of India are yet to start,
With particular reference to my State,
Tamil Nad, | want to present the follow-
ing facts for the comsideration of the
Minister in charge of Transport and
Shipping.

During the last 15 years, the Govern-
ment of Madras have been pressing for the
construction of an East Coast Road con-
necting Madras with Cape Comerin along
the coast in continuation of WNational
Highway No. 5 which terminates at
Madras. In 1965 the State Government
had forwarded a preliminary estimate for
Rs. 14 crores for the project. The total
length of the proposed road is 450 miles.
The. State Government requested the
Government of India to put this road in
conformity with natiopal highway stan-
dards. In spite of the best cfforts made
by the State Government, the Government
of India appear to be thinkiog in a diffe-
rent way. It appears the Government of
India are not willing to take up this pro-
ject on the ground that this road runs
almost parallel to the existing National
Highway Mo, 45. 1 am strongly of the
opinion that this contention of the Govern-
ment of India is not correct. Of course,
for a very short length upto Villupuram
it runs parallel to National Highway No. 45,
but after that point the existing National
Highway Mo. 45 runs interior, far away
frem the coast.

Every year, as a regular feature, the
east coast road of Madras is affected by
cyclones in the month of October and
Movember resulting in complete break-
down of the communication facilities.
Therefore, an all-weather road is very
essential to alleviate the sufferings of the
people living in the coastal belt.

Moreover, the proposed coastal road
will coonect the harbours of Madras,
Nagapattinam and Tuticorin and will serve
the most backward area of Ramanatha-
puram District and will help moving the
sea produces to the marketing centres,
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It is really surprising to note that the
Government of India considers a gravel
road in this area as a road. I do mot
know how for this gravel road will serve
the people in the arca during the monsoon
period. I request the hon. Minister kindly
not to repeat the note put up by his
office.

1 can quote several instances where the
Government of India have financed the
construction of roads which are parallel to
pational highways. I should not be mis-
understood as being against them.

MR. CHAIRMAN :
the hon. member's time.
takes up his own point.

That will take
It is better he

SHRI KAMALANATHAN - While I
agree with these proposals, the Govern-
ment of India must also consider the East
Coast Road for economic considerations
to develop the backward area, by taking
up the project under the Inter-state Eco-
nomic Development Scheme.

Yet another project banging on un-
decided for the last several years is the
construction of a road bridge, the Pamban
Bridge, connecting Rameshwaram islands
and the mainland of India. While inaugu-
rating the Tuticorin Harbour Project, our
late beloved Prime Minister had stressed
th: importance of the road project to
Rameshwaram, but after his death I under-
stand this project has been given low
priority.

While commenting on allotments made
to Tamil Nad Government in respect of
grants controlled by this Ministry, I
regret very much to point out that the
allotments made during 1967-68 are very
meagre. lnitially they have given Rs. 4
lakhs and subsequently they raised it to
Rs. 5 lakhs. .Government may say. there
are no works and so the allotment was
not given, but who asked them not to take
up the execution oi certain projects sanc-
tioned by the Government of India. Is it
not a fact that the construction of the
overbridge near Tambaram on National
Highway No. 45 sanctioned by the Govern-
ment of India in 1966 because of the
pressure of the Government of Madras
was deferred by an order of the Government
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of India? Isit also not a fact that a
bridge on National Highway No. 5 near
Madras sanctioned by the Government of
India was not taken up for execution for
want of clearance from the Government
of India ? There is no use of sanctioning
it on paper and not executing it. The
allotments given to Tamil Nad in respect of
E & 1 and CRF (ordinary) Reserve schemes
are very poor, and | am forced to believe
that the reason for the poor allotment and
and resistance offered by the Government
of India in sanctioning the projects is due
to the existence of a non-Congres Govern-
ment in Madras State.

1 have been hearing about the Sethu-
samudram project for the last several
years, but no tangiblc results have yet
come up on the horizon. I understand
that the detailed investigation of the project
taken up in 1965 has been completed but the
project report has not yet been finalised.
This project is being postponed or delayed
indefinitely, and this kind of delay in taking
decisions will create doubts in the minds of
the people about the sincerity of the
Government. So, 1 request that the pro-
joet may be taken up at least during the
Fourth Plan.

Finally, while thanking the Government
for giving the green signal for the Tuticorin
Harbour Project, 1 have to express my
disappointment because of the poor allot-
ment made for the project in the current
year's budget. At this rate of allotment,
I fear the project may drag on for several
years, For the early completion of this
project, | request the Minister to again
teview the allotment made and see that
some more allotment is given to this
important project.

1 am glad to know that the Minister
is taking keen interest in the development
of rural road. From my experiénce and
as & membzr representing Krishnagiri
constituency, mostly consisting of back-
ward hill area where the rural population
are ot baving the basic amenity of road
communication, I request the hon. Minis-
ter to include some of the projects in
Tamil Nad in Dbarmapuri District under
the project for improvement of national
roads.

16.00 hrs.
MR. CHAIRMAN: [ have an
annoupcement about the cut motions. Hon.

CHAITRA 8, 1890 (SAKA)
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Members may now move the cut motions to
Demands for Grants relating to the Minis-
try of Transport and Shipping, subject to
their being otherwise admissible.

SHRI Y. 5. KUSHWAH (Bhind): |
beg to move

That the Demand under the head
Mercantile Marine be reduced by Rs. 100.

[Failure to develop mercantile marine
to meet the requirements of the country
(35)]

SHRI RAMAVATAR  SHASTRI
(Patna) : [ beg to move

That the Demand under the head
Ministry of Transport and Shipping be
reduced by Rs. 100.

[Failure to effect economy in the
departmental expenditure (36)].
That the Demand under the head

Ministry of Transport and Shipping be
reduced by Rs. 100.

[Failure to reduce
secretaries (37)]

That the Demand under the head
Ministry of Transport and Shipping be
reduced by Rs. 100.

{Failure to increase the amenities given
to class 111 and class IV employees (38)]. -

That the Demand under the head
Ministry of Transport and Shipping be
reduced by Rs. 100.

[Failure to check the misuse of staff
cars (39)]

That the Demand under
Roads be reduced by Rs. 100.

[Need to augment the Central Road
Fund (42)]

That the demand under the head Roads
be reduced by Rs. 100.

(Failure to intensify the construction of
central roads (43)]

That the Demand under the head Roads
be reduced by Rs. 100.

[Need for expansion of the central high-
ways (44)]

That the demand under the head Roads
be reduced by Rs. 100.

[Failure in spreading the net work
of central highwayvs in all the cormers of
the country (45)]

the oumber of

the head
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[Shri Ramavatar Shasiri]

That the demand under the head Roads
be reduced by Rs. 100.

[Failure to pay special attention to-
wards repairs of national highways (46)]

That the demanid under the head Roads
be reduced by Rs. 100.

[Failure to pay adequate attention lo-
wards construction of border roads (47)]

That the demand under the head Roads
be, reduced by Rs, 100.

[Need to extend the construction work
of border roads to strengthen the defence
arrangement of the country (48)]

That the demand under the head Roads
be reduced by Rs. 100,

|Need to pay utmost attention towards
the maintenance of border roads (49)]

That the Demand under the licad Roads
be reduced by Rs, 100,

(Failure to pay adequate attention to-
wards maintenance of pational highways
(50)]

That the Demand under the head Roads
be reduced by Rs. 100,

[Failure to pay adequate attention to-
wards devélopment of roads (51))

That the demand under the head Roads
be reduced by Rs. 100,

{Need to speed up the work of con-
structing approach roads of national high-
ways (52)]

That the demand under the head Roads
be reduced by Rs. 100.

[Failure to sanction new works relating
to national highways (53)]

That the Demand uuder the Head
Roads be reduced by Rs. 100.

[Failure to grant adequate funds for the
devélopment of national highways (54)]

That the Demand under the Head Roads
be reduced by Rs. 100.

{Failure to pay maximum attention to
copstruct lateral roads (55)]

That the Demand under the Head
Roads be reduced by Rs. 100.

[Failure to provide funds for the ex-
tension of inter-state roads ($6)]

That the Demand under the Head Roads
be reduced by Rs. 100.

[Need to further extend the inter-state
roads (57)]
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That the Demand under the Head Roads
be reduced by Rs. 100.

[Failure in preparing a scheme for con-
structing a bridge over Ganga at Patna
(580

That the Demand under the Head Roads
be reduced by Rs. 100,

[Need to construct a bridge over Ganga
at Patna to connect North and South Bihar
(59

That the Demand under the Head Roads
be reduced by Rs. 100.

[Need to construct a bridge over Ganga
at Buxar (650)]

That the Demand under the Head Roads
be reduced by Rs. 100.

[Failure to -grant more funds to States
from Centrzl Road Fund (61)]

That the Demand wunder the Head
Ro#ds be reduced by Rs. 100.

[Need to give more grant to Statés for
road building works from Central ‘ol
Fund (62)]

That the Demand under the Head Roads
be reduced by Rs. 100.

[Need to increase the allocation of
Rs. 400 lakhs in the Fourth Plan to States
from Central Road Fund for road building
works in States (63)]

‘That the Demand under the Head Roads
be reduced by Rs. 100,

[Need to icrease the allocation of
Rs. 19 crores on building works for the
five years ending in 1970-71 under 'Central
Road Fund allocation (64)]

That the Demand under the Head Mer-
cantile Marine be reduced by Rs. 100.

[Umsatisfactory transport arrangoments
for Haj pligrim (65)]

‘That’the Demand under the Head-Mer
cantile ‘Marine be reduced by Rs. 100.

[Need to step up maritime trade (66)]

That the Demand under the Head Mer-
cantile Marine be reduced by Rs. 100.

{Failure to devalop minor ports (67)]

That the Demand under the Head Mér-
cantile Marine be reduced by Rs. 100.

[Failure to check thefts at ports (68}
That the Demand under the Head Mer-

‘cantile Marine be reduced by Ra. 100,
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[Failure to improve unsatisfactory
arrangements at ports (69)]

That the Demand under the Head Mer-
cantile Marme be reduced by Rs. 100,

[Need for early completion of develop-
ment work of major ports (70)]

That the Demand under the Head Mer-
cantile Marime be reduced by Rs. 100.

[Faflure to build merchast wavy satis-
factorily (71)]

That the Demand under the Head Mer-
cuntile Marine be reduced by Rs. 160.

[Failure to make the coomry seif-de-
pendent in beding merchum savy (72)]

MR.'CHAIRMAN ; The cut motions
are also now before the Hoose.

W g g (R
et e, & woR WA W
21 St amet ¥ o RedrAT Age | e
o ot 7z & b ot o AfY ke i
R e TSGR LR

a7 gy TE ) wwr ¢ afew WAE X
wheadte s w51 S0 W@, Ty &
i 7Y gram A @ B W g
¥t 3w & am fe A ¥ awRE Q@

e wew OfTaEd Y A Hed W
A wewr grm s SN AT
AT I ERA AT WY W A
¥ W oft ¥ HY § W dar W &
# wiif o ¥ & foe Y W
Wi ay O o

& oyt A & W R
orEren Y 1 & A ogral At avs
#y e Peamar g Feere ®
AT T TR AT TAT FX 1 5w
sy fremrd 9y E vy W
gy aga v g € R e Al eforew
HE M T AL IE W we wferrE an
& ¥f wertdht, Ao, wRAT W AR
Frfwat ol aF qFf ofeETy ¥ 0 o
R} ¥ o foir eqrita i o srgrolt
&1 1w firer w¢ FATC ST O, A

421

23

PP EL!
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o ag w1 ST Arfed dwv ARV @R )
ag ye foe fage &1 1 78 2, gl
wTT o SR 9T o, i A
& T WIT &, AR A ) R WA

TR F R AT oF aw N aw
AU EE T A S Adw w
fRR A A qm aE & oy e are &
1 o Ao A A P g fewfy
TR AR SO R ¥ ¢ §r fagre ¥
T dme fF s & qe
o7 qqTE F AT 34 gWIT 9TIE A%
& g # sfae oy 3 § Al ame
TEA QY WA ST gew # O &

IV A MT qFURE FULT AT A N

¥ ey % U G W @ owi
N& Gt =A@ ¥ T @
MR T 47 o FET 90w %
&, S ug i weETe 6 w3
W Y FIE A4 Y A T @
& fF ot s S O P w1 gw d
TG FT G o € A= ¥ orEm ey
a1 7Y &Y wran, drer § FEAT H @
wew Tedl 4 | et A WA Hgw gew
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& mfeat swedt &, A f7 f=9 F
4T &Y A ¥ 1w faw T 90 A &Y
aTw ¥ w3 7 fEgr g ¥ ¥ 4,
gIT N FI @ TG F, W A A}
St & e & faer ¥ @) WO AT AgE AW
FTH Y AT |

dqexd s grage 9 g7 fagre §
S g ag 7 faw o fE & fad
AT § afew qw Fr g & f@E
qoEEE I feg g d o 2
SEFFH G IH ¢ 41 3§ W §T
& # wfear 98 W § | a5 aa "=
AETE | SHd Y ¥ AT A g @
3 o ggEar & WK ey ew
W T § 54w qu ageE ag g
T 5® far 3w & W® 9 @),
Y F LT FEAT 87 =0fgd |

g & &t 79X 919 A g7 A
& o Ty ) T A9 e T 24§
St ges gl g AN A &
TCH 409 7F § wHT YgE a1 I
ﬁoﬂoiﬁ?%ﬁm&ﬁ Wﬁﬂhm"
9 quT 09 W AT W IrEA Efww
TS Y AL A W q@i agw
TET FTH T & §, A&) a1 L@ ATYA
gear ¢ 6 UF W 97 &0 T F FAL0
wodl &1 G @ fRar S ow@r & @0
HAWE G 91 A 9H FT q@rar Ar
gFaT 9l | 19 @ §9 g0 Ay /1
T FTYE § AT 39§ @
¥ @Y UF gEw AY SEeqT F AW F4@0
fefqoR A W, AT A aw
AT 47 R qge FH S GFAT qT 0

¥ AT 9T TEAT ¥ g FT ¥ WET
tr@memadt g gE t fw
A aF Hgaar g ¥ 9w o=
T w1 oA A g ad
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T 8, 9z aw ot )t | ey qemT W
gy gax fgm & @t &7 & wf
T Tl & gw ) Wi T a) R ¥
ofd gy AT qAT 2, AE @ Sl
T FX g1 9Er &1 W fed seR
fagre o T # E g gwn @
7€) 4f way T gwar &1 o FW AT
weifamswrfareg o = [
ggd § Wk gwm & Wt ar D8
faq a% WY & qgrEl w7 A|w . a5
W@} 1 ¥ ¥ wAw sqgw § R wd
Foge arg ¥ ww & o Sv0 w0
g W aF T F A e
qeT ¥ 1 T A% w9 @ W A A9
s AG1 FT FFY BF qeAT w7 qE A
Y O FH T AG T aFEL A AN A
dmsRARwT I ¥ 5w gy
qIATEEE §, TR WO 9 FT F F2 T
Je ey Y ox gard g Az
W I T A F &) 6%

T & woTaT o ymaftaw favg #
W o #v egw femrar g,
ot ag 78 ® i 9gt & awe & wgEc
w1 gar @ agt aT mfeew S oFw
F@T &1 gAY 31 wrd Fogey St feure-
¥z o1 ot wrax faar ofes =9 s
AT & S S ufaw arde o @
s oY fegraa T & F1 R o 4R
97 AT § I FT AT A afew ww A
A @A 1w o o Wi
TREfEAm @ WY A &, e
;AT 70 IR G 9 W 3 W aw
afes ¥ wfaw s & 00 &5 #¢ foF
WIT | ST I F 9T § 9O w2,
e T F 39 N9 & fay, 9w A &
fou o Y Spfa w32 a8, we

wAUAH A AN AN arsw &
frsadmtsr ol amg & femr 9
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R ag A O e F R, A aga
gfawr & o AT 31 AT A A
Lok SR LA ]

ot wx frery fag (JEFTER) ¢ EW-
off weew, gave ¥ age faarw 2w 2
fre & siT ggaa 4 gu Aig 2§ A
wfaw &t a7 §, 3o wad 3w Fr ferfa
T AR I ¥ g g A
arit #F A Ay wey v dew A oS
FLAT I 7277 § | WET AT W
T ¥ TIaE TAET F A W A w
wrE gfrar 73 & 1 g v fge w7
fframaat o 8 1 g 7
Tt Haear F fare g 7 O ¥
Frow ge fagre ol zfra fme ¥
AT, ATEATHA AT Wiiew  qFaT a4r
gfremt & Wl qrer owt 2oww
gro fagre =@ @17 X oF uw & fF o
# war 7Y a3 wfgwm gF I A
gilmstam g g ff ¥ aEr
AT F o g7 FA AARw A FE AR =
T oA far &, @Y ot s 9F 9w
wgar § fF aoere et geveaa iz
¥ &g gg & i fagre # oar A7 g
AEATA T F A FF FOTCH AT
e 1@ AT gwa g fF e
F a7 74 9 T T £ g W Py
7 o afafy &Y Fdadt atenfts
98 # 97 1 5w ¥ A7 ww T agaeay
Namamead ¥ wd X
wqa gzrr Aifgr arfs fage & &R
¥ 7g fazare 431 &1 fF ¥ g AR
#t 7t ¥ sfa sgrgyfr w@d #)

fagTe & Za< qAT FT AT & aF Fey
§ fr fagre A el wed @ R
# g & fagre yAagaAsq g, K
A% FIH &9 9 X § AT ¥ @A
gﬁWTWWWﬁ wedt g€

Foe gréX ¥ A N oyl oF gA
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Rt oz T 21 "M {1 GTe AT,
HETET & HHTAAT ATl F AwEe ey ¥
wEl ¥ 7 g @ wr & oawr Wy
F I I §, ¥ g9 wEEE  wewy
%o qu i o frd g gEE 2
I IS ¥ Ao 28, 30 Wk 32 wmfr
wTF F w0 oW a A @ 9T 6 wiw
A & JoeE 7 AgE AR g
Y /%% &, mﬁhmﬂﬁm
B AR QU A7 | Mt ¥ Hed aw
mﬁmmtmhm N
AT ¥ T A A e wgEe fear
T | T & S e e e -
F %7 ow fas Q= aqrar 9mm ) w=@ifE T
Tt SraTeet 72F £

WA QU ofgfes 95w =
FF TR, Afem g FoE e F
IHT AT g g & | SEAY dm]w
qOHT X I A TG fr@r omar @
wife I8 f’rs% I FT FE AT TH
ﬂﬁfwzlﬂrﬁ-ﬁfhw s
773 &5 T ¥ 9T & 977 9T IF
FT AT AATAT I | W T AR Ay
#1 w7, wWife 7z ag7 T Q2§ forw
% feeelt & T TA aF ATAT AHGAT &)

FETT W T H a7 ¥ Agw w=y
g1 g & wraT & i qeT § a9qae iy
arget w1 @ fFaT AN TR | BN %
FT QT A § faw @ § | gwrwr
g & 5 amgT w A F e ay
¥y wgrat *71 §T ARRE g ¥ & awmEr
oy $X 99 f = 7 fegr o, wiifie
THY FAT TOGC IHTT & AT 1 TAR
gy fas s w7 & qare 7Y afew
dar At F T SN W A A%y w_-
=3 @ T AT g & T A
# ot ST 9wd §, ITHY A gIAT g,
9% T R A @I g
qT |
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[*7 7= ¥ fee]

TR ¥ g a9 W el &
TR, 9w w1 A IR § W qa few
oy | fagre ¥ oo AW & g =y Wi
¥ A gEE §, I g fraw-fa -
ot a1 @ § ol oww wesi A W
FARIAE g E e R oW @
quTe /E § & wew AW AW L W
Phmmiusa & d &, e §
W § s @ gree, fraer e
13 w9 §, T N g W
2 W & angm @ wRS F AW §
daradt &= M N G§F &, IWRT I
GUTY 7T ARG FT A1 I9T IA Fi fawre
fFmr 9@ ) 2 A fawe o fww
# far we% aga wecaqW T vEdr &1
o &7 9T fFET e &7 gWeT e 2,
aw gu A famry & fF a5 0@ aw
afam €, 7@ ¥ 9 ol § U .
wy at o faey foeslt At gz W
T TEd ¥ €7 # feAm fert W
ATAT &A1 AT G, 76 a9 @7 &
we i &1 svenfastver faware famr am

afcags a1 Awgn W ¥ sg-af
(wft wox TaFR) : WrEROYT wwTlE e
¥, AT FATHF A grET §T FHA
g# warr forar &, Sl f ¥oa aust &
g ¥ 9 AT ey Sgay 2 s
oY gy A, dar fFowRw  mEe) ¥
g, gwe W & wrfgw faww @
weN w1 g4ifas wgemw &1 T wAEw
FAforms o M § W GER W
T e & wwew HE ) oo oww
werem & arz- faare ¥ meww qr Y
oo weYeht el B qEAT A wf 2,
T A ¥ wiawtgazei § gwg ¥
& 1 7w fied ag Fag & o ¥ e o q@
qTT qew & wvae # orrew § o IR
ST FITAT WEAT )
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# g S v0 ¥ R dum
& gw 7 faat amar & o 99 wagw
wwel 1 R S S R | AR
§ o e ghfead W 35w gf @, fowd
1941 ¥ 1961 % 20 wad fod sy
T 79 T, FeT A Iy
g & T &, FFT 1961 & dwT 1081
¥ 20 791 ¥ R o @l Ao e
Rl .7 =, R wTeg 2 &
TH W OAEA A B UNE |
FIOE WY FEE 4 §—F FT WEAH
R 5 oifFem ¥ TTER@ § IS
¥ @ wifus feafe famedt <ot wd W
I ¥ FRW VIRT F AgF § FT0r Y
ProETEE ¥ @ § ot
soar wigar § e g ferfa 1 sl ag
¥ wFET 188 | gETT a1 39 s W
Twg o gara afefar fafet &0
R A o wg F fay o o
o fqn snar #, gE TS g ¥
T ITFT FATTH TN FIA FTqAA
FA § AT AR AWM F A GEH
wiww & wiwsw e fagrr awgd § 7oy
Fer R agA A AW g o A9 F9F F
qEA ¥ R IR A [ 3 -
g ¥ for @@ 1966-67 ¥ waff 51
FT 64 AT@ A TW HATAG & T% 3T
qewi & forly forerr a7, 1067-68 % ¥
42,62 FOz wWar faaT WX @AY §
o ¥ FaT 84.50 wOT AT CH T
g wm e & §—fl A o waTa
& — foramr gz ere STET SaAT & Wer
g @ ferwm wwofy #yefe ¥
wk gu fre W wE fagw & &
wrw fovar o @ &, 97§V OO
oy o @ & 1

fet § wF AT SRR FEA AR
g—emeeefte Tt off ¥ st e ¥
og = o i agw & wew S v
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MF Agmgaa a1 F@mam w
were Fr g 5 ogsel & feiw #
fomr sfer @Y sfe oY, @y AR @t
8, o g w9 fwr we afs gaer
F< ok af g wfas e soeew frar
ar 74 @ & faearw fearn wmE §
g FATHT T GO B HGAT § TEH
¥ frafy w0 &Y &0 & W "gr@m

ZaT? ¥ ¥ Faa g% a9 WY &, 9
¥ sty gew A, waiq WA gread,
1 FAINT 73 & WICIE F AT
IARHIE 9 ANEG 9L 1 qTg "I
g & & fF 9w gwr B w=aw g
qr, 1 ¥ gEw T 13,400 A9 Ty
&1 W IT KT FAwTE @ FL 14,057
drar s G &1 e o agT T
I AR | TTEQT ¥ fog 250 W
FEWE, Ao a% gew Y
®, 17 77 2 9ot &1 g% ffo ge
&, Trw 350 HiT " FT @ FAT
AT E WX FOF a0 g A =
HERT &1 gW N (TAW §T) TV
Ly

¥ i el A & oo A
we Mg § e A A gl A
e T @ Tl fEw )o@
forg arefig w=eEt & A qg AR A7
2 f5 gea g ga & Pt B, S
*t & g5 wraT F avq e v g e
¥ g wd ¥ gw oA wEq AA &7 T
FLA |

AT F gy s R gu &
fom w1 sow s & wrammw amT
g1 9 Ay & fF g # amoax
g% %1 faiw &1 s g fAi & &=
LAETAT | IO T AT Y ¥ gE
femamd sRaR s fs W
s agl ¥ @ & W=, faamm W
FIE I¥ T FFATH A
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- Eh ek e # A & oA
THRT AT g A1 a¥) wfers oF ¢ S
g @ # EeR frrmar g R o3
HTaT oo & fF owe ge qet § 9w
qord a7 9T ¥ FrawTe # aEr gl
& S |

s Y A, e § Femew ¥
TEE ¥ gfeear & A7 T_TE TF
TE qFF T FT AT FEY dFC A
21 & gw & ¥ |7 99 @ 9 W@
97| &9 99 6T FY T F WG T4 ¥
o FT @ EHR oW aF T T
AT a9ATE, A9 OF W A 94 X
¥ wgaw fFar § fF 99 €1 adwm qe
#Y groT 3% Tl A1 |

EWTX 918 §HU-9WT 9T gWE WY
g Ied T gl ¥R gwme
faw & v areiE et 7R gwE
T &1 74, AN TR wmw A wg fF
FET F gHAT L qF AT AT W
dto o VT F gram gewn =fgd o
NyTE@ AN 3y gog Ry § 10z
9 §G I AT ¢ T e § i oy
T5-adfg g ¥ g feqa waaT frem

Trans. and Shipping)

st go go amfemr (aref) : T
F AT &MY 425 FOT AT qEET
fremmg ismozam % adf ¢ ?

st T TR : W AT & owEw
gt oY & frad v/ ¥ feamT e
fmwr g

SHRI S. K. TAPURIAH : Then why
ask a question like that ? Let him reply.

ot wer asfx: o, gl T @
aTFT F w7 7T B DI WE T
®r w wEEifw e, wb
FRIAT v ArfeE wEE A g o
e wi e o b A
firc 5w Qe .,
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sft go go arfyar: ay TN Bz
AL AL

There is no paucity of funds.
he giving a wrong answer 7

Why is

MR. CHAIRMAN : The difficulty is
that the hon. Member's estimate of the
funds may differ from the Government's
estimate.

SHRI S. K. TAPURIAH: Let him
deny that the figure I give is wrong. The
Goverhment gets every yedr R8. 425 crores
by way of road tax.

ot wex ofw : wnitefy Aem, wM-
frat oy A ot o AN & IA Haw
vt & WiE 5 dawt ¥im ¥
forat soar feerr @, W OO W QU@
FAXT 9T FET JATHT ATAT § 1 G HHAQY
oY frerea 1Y, Afew gw W wR ?
T g fad vty & s et e
an, @ 3w o o= vy 3 ok urc §
TOFT A @ FAWEY

- & frrer v @ o1 fe Q€ 0YE
weeET O paifie i X aw &
€ w1 (qfewsd qenf ayw) = T
Qu &1 g1 @ {1 Ty, A, G
T ¥, T AT OeE) A ww qmT ¥
aeadl 8 W g7 wew swrg o Wt k,
forg &1 ¥19 a9 Gar¥ 9T g9 @I | 7
famer qet &1 fawtw o v g, fom
¥ ¥ qu ¥ wgr (@ gt (S, fom
FIERAGE A AT T I W
AT §Y7 # quad WIS 9@ 9T
oIt ft § HeiE A 9T a3 qEi W
frartar fear &1 @ @ W 9g IWRT A
aredy & fir geet awl § a W Qo &
araeT 4

OO 9 ¥ ay7 ST A7 T QYA %
w=ria fdT ar ar, 9 A aredee] o
wofe dgw O o7 gw dwen e g
<t fir Tor sk § oo § & e g ¥
g 9F F9 9F €T W gl
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OF TEF JATE ATH | TEY T 6T I 0
YT ¥ gegur Ao ¥} frow
o ¥ fod wrar e g M oy e
Ut T A TR 5w FIw &
oF A€ WM 9T 1 o7 e fawt 97
2 et s e o &, g e gu
ordr e A o oty wlwas
#T &7 4@ wEw & fawtor ¢ AW A€
o B g d ) ¥ g ¥ e T
Ao 8, sa & wpErg W
## vy 28 wie war o frw am,
A g 3 a5t wx gEw O gl g
¥acih i ¥ e & A ew
v § o wsare 8, o g A T
# st wear ¥ W W ow g
HIT AT |

el o ¥ G & WD 0
g w e qawcH w9 O A
garmi!ﬁn’mrmiti afer Y
R T ¥ Tev wAw o fgre @
qoetT o ftg aeT aTr-aawY
wet S Wity we A J v
arr w1 Frdrer fran @ ST SEET WY
¥ W= TATX BT NUA feAr 9 W)

st wrwaw 3 fRFE AW @R
qrear fawt &7 veaw Farg 1 & @
e § e @A ¥ ey ¥ § R
femr araT WT & 1 &9 59 ¥ wE@ar W
FMAAE T QEI AN IT TR W
W13 g sR wiEfed fRaT R, Al Ew
e I ¥ AL § fErw fAw \E
guTfs TEA &N &7 TUA FI |

ezt % donadl g4t sefr A7
duy Frarey &, 90 ¥ fe on ger e
Tt g B o et P et (tam
ahr f) g A w8} Faw
forg & oo wraew ¥ g A wgm o S
wTafE wERa Y qewy, ifaw Qv W
ww e FAO A ¥ g e},
frimes qwom, TwenrT, Yo WX
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FHFSR oAl ¥ | qifee
gt dray famdt , 27 X @R aAm
FETFTR AN F g I @ L1 5w
R § 51 W wETH B e
Wi ¥ mEe Wi qaE 3y wrear § fe
T & goftfre e sw o o Fe
T ¥ frafa ¥ wret T & wry oy
R W o« w8 W e
WY ¥ wawe fomr § o wwa geea
¥ 27 2@ ¥ IW W gwr feag o
X sgafead a0 & w1 fear T B
Tgl F95 F 9T W g T &Y F Ay 4
foaret g aAmar wr Biww Q@
T @ R wr & e ow w I
bRttt
Fvg T ¥ 4F
st o A

AT, T AT AN, S ST
o R T ¥ sl oW F
el (&= ATY) F famwr %1 \ix gwrw
o iy T d ) ¥ g oo Y
TIAR AT 2w weEw
WEwe § gy ¥ wmeEE Wi
o W1wdfly Jwar W STEY §4C
foat o &7, w ww #F oag gww fom
Tar a1 f& sy g gEwl & famiw
# fau fait wanfy fafesa &3, eq &1
w4 T 7w e xhvee weie &R X A
T & fae mfews o femr T
TR W L WA T A SN xR
woEamA W fEar war &1 fF amla o wf
# oY GgF aard Jg, I fad e
sfama s =0 agma & =0 ¥ faw
AT

=9 S § f 9 gw-adTy Qe
AR yawiaw @ AH aw g
fFow # @ i wew ¥ REw E
g ®THY sy T A g W@ aF
9 AT w7 qATE &, @R Fogw AT
mW,ﬁﬁ@Ofﬁo fﬂﬂ'lﬁ T8z
wilte w8 Frger o wk & | TR sk
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foaa arelt & | & oo AATem W AR A
TR 7 7z fawarw fearr s § e
7 it foalé famdr &Y ww a¢ fawe fear
amrdr A 5 wTH R AW F oATw AR
¥ B 5T FEwr O )

Taefy ggiEg, At fu s W)
HHE #F4 & 8 | 9w & s
W WO W T B ot w35
& foe oF smeRFg g

oY P T W R e
Wy VY TR ATHI W F
T WY e =
bl R U Rk R
& 2 Telen e @ IoirE
P gRTE 9 I W | =y A
w4 fg s w @t § 1 et S
Ry PR i ag WATH R TS #
fr fargre 9TFTX A1 @18 1< HIT @A
B F € F q01 0T g A1 a9F g
e w1 wr@E §6 ot fred
faff qear & %1 g SRR Ty A
4t s 0z v T aET £ SwEw
fa amir, A frala faere aowre #Y
AT I A Twart § aiw-EAw WY
W & o g% e ¢ fr o T W
ey foreir faear o e, afis w0 wmt
& | '

wATYfer W o7 AT ST )

ot ®o foo mgma  (fammee) : &
Wit 7gET § o gave e wgar §i
IR AN T R g TR
ey & forg a7 &5 et &1 faomew
¥ FEHU 7%, FART ¥ GHH IO WK
woEn ¥ Teewi aw o e ¥,
qTF T A FIAT AEICH 5wy F
g i g A g g R ww
¥ ot ¥ w7 wvdard) o v Wt 2

FIYE ¥ PhgT % weF | A
T 9F ¥ A ANy N | wETER N
wgi & AW YE AW A oA R &) A
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[t o fgo @)
et dyu fmar & s ol waey e
AT FT AATGAT FL, 1 I H q@T A
T f gt & |1 1 fEar aees
TR R AT T oFE 9X g a8
wE & a1 T )

St JUAR ITE (FET) - wTafE
TEE, ¥ AIETC # QO AT § St
f& wae i oF Fgraa & v wgw fr
T2 fr IRT W, g F TE IERT
AT & AL | 20 AT & sfoww #
¥ e 7 9Ew g e ag 691
FT AT 3 3w ara #) fF 97 wmw
F9 ¥ W FEA F gy F v owew g
FeT ¥ FEw o @y W o fF S
A EuTy ol 9T wewT & far 1 gy
T g A q ¥ GE g, Th g
¥ F1 Fgi a4 F7 av fren, o s
= w2 ifgt ¥ & foar ) dgw QoA
A agy felt ¥ wwar wT @R
afew sa goaT g AT F1 @ IEF EF
oF §9 F 1% dgw Qe 7 fwiw gE
g AT a Wi TiE 8w A #
wE e gl ) o A F1 gHT & &
T A §EF qAET W I & @1 Ha
wa fRe gwe & S g e S
at fre g gE @ | gaefa JEed,
q §EF IO AAW & LA ¥ gE QT
2 o Aurw oY 90E o FLEET ¥ W
19 A ge FCH T W gRar &
@ i o wOEs T § | G ¥ Efe-
i @, WX g ¥ W9 A I GF
T Ay & 1 I T AW
&1 & w10 §TEE W, T AT A WA
auré gm, M wgy & e wel @ o
A W Tgt FH EE A § AfE gt
NEPR g A aTg WA wwF
W T A Wk § TSI gET § | @
sREA T § 1 w6 g A o
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& FY 9t ) o, wef Rt e R
A AT /AR TR qW g fE
T F 9T WA F faw wa amew
w T wfE e famre @ e
2 F a9 Hrag fmfe ¥fFae
oot a% d% fasTgmm

TH gTHE FT FH AT AT & 99
TR H IRTA geEEd wEE Yoo
fedte 41 &, wedli Wik 772 ®1 q@ g
mpmssimam, AT g fr A
TGl F1 19 §, 9T IgF I qH
WE AT I agm e w4
F AT #1 FgH< TET 71 (6K ¥ 5 <
gTar g
“It will be seen that States, by and
large, spend more on road maintenance
and development than the revenue they
realise from the road transport industry,
though there is a considerable diver-
gence between the States. In the case
of Central Government, the expenditure
on road development and maintenance
is considerably less tham the revenue
they realise from the road transport
industry. As against a revenue of the
order of Rs. 232 crores during the year
1964-65, the expenditure incurred by the

Centre on road development and main-
tenance was only Rs. 67 crores.”

SIS HEIRA, W &9 cferwnr ¥
oI 5 9@ ¥ N A9y my Y W
9 a5 § frf o9 W@ gwar 2

TS SFETTEL AT T g & WIS
f@q | fom 3w M3 gare e
R & W Y G Y, e E e
T AT AT QAT Q) Awt a=omE w7
g ot wftr foor a1t ar @ 24
Tl & @Y F d49 ¥ gy s
¥ o foatd & €, vty wevea, W W
Ty g 5 ot o e e wRE
sfara qugdl & @R & fog A -
T E1 AR @ W oagl fewweereic
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g ? w A werd g A g
AN ? fawrE w1 T A g /AT § 7

avmafa agtey, # oF W& gF Faar
g o g fegmm w1 77 & frgr
g W oy Fwar g A
o forgena & @@l # @ qay foger
T E | 4E Wis Wi 9Ew
¥ ArERET U9 aw A gEA A WY
& 17 A geenw F efe ¥ WY
#r ara G A @AY § Mewrw 7oA @
€ AEeT #Y gEF R | e T w9
A gTF 1 W oW qF 95 WAy
7@t arg ww fawd arel @ ol o
gfar & dfaqq @ a7 § | oF arive
Az o q@ A T @ E, I & W
fax framog Haw g o
% FIAIE AEY &1 AT |

ot 7RI, f99 3w & 95T 80
whrem @ w@ra § @y & 9K 20 wfa-
q W H 8T gradre ¥ a8 ae_T §,
# Zewm o Y w1 fed &
Tqr @I E, &1 & 10 FATT gHEATT g
gt &, 7T werror FC gHA § g 6
amﬁaﬁamﬁ%ﬂmﬁ@"m
44 AT TS X &, 7@ F grEE A}
wogEa g 7L ()
QAN AT ¥g ! BEFE B
FI BT T F7 @I QT G AT
glﬁmmmm%ﬁﬁmm
T1gar 2 5 7w v faRw #7190 =
1 fage agy fager € A @w W<
% vut fagr oga fmmgwr g ¥
N gHEATHl F AW IW | FH g
WY 99 a1 &, WEET & qre wm #
HAT & 9 A A AR g a1 9«
@t sut fgr Wk sfaw fage w0
e g o 6K wfer faer
& ffesrm § g st @t & W
3W T AGT AT FAY A )
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TRl & A E T W
frdw star ¢ 9fF w7 AT 9@ wd-
e B aEe AT 9% @ W W &
g  fawra § 4 A1 4% 1

SHRI R. S. ARUMUGAM (Tenkasi) :
While I support the Demands for Grants
under the control of the Ministry of Trans-
port and Shipping, | want to say a few
words.

First, 1 take up the Tuticorin port *
which is older than Madras. Among the
exisiting minor ports, it stands first in
trade in India. It is ideally situated.
It has never been affected by cyclones.
Gover have decided to make Tuti-
corin port a major port and have sanctioned
Rs. 5 crores in the Third Five Year Plan
out of a total estimated cost of Rs. 24.40
crores. Shore works comprising of cons-
truction of staff quarters, roads and bridges,
water supply, sewage and electricity and
the railway access to the harbour were
completed in 1965. Although the off-shore
work of north and south breakwaters have
been completed for 1000 metres, nearly
3000 metres long are yet to be completed.
I recently visited the project and I found
that the progress was very poor. This,
year, Government have sanctioned a sum
of Rs 1 crore, as in the revised estimate.
Qut of Rs. 1 ctore, oniy Rs. 57 lakhs would
g0 to the works and the remaining would
Bo to establishment and other expenditure.

The officers are very anxious to com-
plete the project according to schedule.
How will it be possible to do so with this
meagre allotment of this year ? [ would
request Government to zllot at least Rs. 4
crores in all this vear.

On the Tuticorin-Tirunelveli road an
overbridge is being constructed on the
harbour railway track. With forethought,
anticipating future train traffic to be more,
the overbridge may be constructed for a
doubie railway line there.

Meanwhile, I request the hon. Minister
to visit Tuticorin as early as possible. Last
time, the hon. Minister had postponed
his tour. The citizens of Tuticorin are
very anxious to welcome the Central Minis-
ters. I request him that he need not please
cancel the future programme,
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Now, | want {o say a few words about
the Sethusamudram project. The Sethu-
samudram Committee was set up by the
Governmment of India in 1955. The com-
mitiee had decided that the Sethusamudram
project was feasible and desruble and had
recommended to Government 10 complele
this project within the Second Plan period.

The mavigationa] expert, Capt. J. R,

Davies, approving the feasibility and desira-
= bility had suggested some changes in the

alignment. In  August (963, the then
Madras Government had submitted a fresh
report estimating the cost at Rs. 21.72
crores.  The Estimates Committee of
1964-65 in their 69th. Report had recom-
mended to Goverment 10 complete the
project as early as possible. 1 understand
this year a provision of Rs. 15,000 has been
made in the budget estimae for the
scheme.

Apyhow, now | request Government to
complete the project work as early as
possible so that not only the Tuticorin
harbour will gain mporiance all the more,

being the first harbow nearest Lo the
Indian Ocean on the cast coast with all
fucilivies lur  waiering.  bunkering and
repairing, but it will aiso  reduce the

distance by saving 434 miles from Tuticorin
to Madras.

Joam i member of the 7S Defferin
Committee. 15 Dufferin, Bombay, is very
old. | reguest that T.S. ship muy be
replaced as early as possible.

There are many level crossings in the
Madras-Cape Comerin Mational Highway.
The closure of the railway gates causes
incopvenience o road trafhc. | reguest
the hon. Minister 1o arrange construction
of overbridges on this Highway.

Ten years back, the department decided
on a by pass road in Koilpatti of Tirune-
Iveli dist. to avoid the two level crossings.
It is not completed so far.  This may be
done as early as possible.

In Tiruneiveli Junction, the over-bridge
construction is pending for a long time.
Early completion will relieve the incon-
venience of the public.

Generally, the allotment for the road
works is not enough. | request Govern-
ment to make more allotments.
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Amendwments to the Motor Vehicles
Act are now under consideration. [ want
to urge five points in this connection.

The Roud Transport loguiry Committee
appointed under the chairmanship of Dr.
B. V. Keskar, recommended uniformity of
tax structure on motor vehicles throughout
India. There ure variations in so many
things including motor vehicles taxes and
ordinary filing fees.

In Madras State, a bus operator has to
pay Rs. 16,000 for a 50-seater bus per year
and the fee for change of bus timings has
been rawised by the present Government
from Re. ! to Rs. 200. Are these not teo
much when compared with other States ?

The fleet operators of buses which are
navienslised by Government are uNewed
to ply in small bus operators’ bus routes
by giving temporary permits. Thereby
the small bus operstors are badly affected.
This is the so-called natiompalisation policy

in Madras State,
16.45 hes

[Mr, Peputy-Speaker in the Chair|

Acvording to arl. 46 of the Constitution
tie  Stute shall promote the cconomic
interest of the Scheduled Castes.

1 request the hon. Minister to  provide
first priority 1o applicants form Scheduled
Castes while granting permits under the
Moator Vehicles Act,

A suitable amendment incorporating
such @ provision may kindly be made in
the Motor Vehicles Act.

Finally, if any driver or conductor
grossly misbehaves, there must be a definite
provision to take action. Everybody knows
that recently conductors and drivers in the
Madras Transport system took the law into
their own hands.

SHRI1 MUHAMMED SHERIFF
{Ramanathapuram} : These conductors and
drivers were uappointed in the Congress
Tegime.

SHRI R. S. ARUMUGAM : They toak
oul the buses for over 20 houwrs, mercilessly
amiacked the students, trespasscd into the
medical colieges, smashed the windows,
ransacked the furniture und  destroyed
valuable articles belonging to the students
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and set fire to the laundry and saloon in
the hostel. [ reguest the hon. Minister Lo
bring an amendment to the Motor Vehicles
Act which is comprehensive and uniformly
applicable throughout India.

SHRI S. C. SAMANTA (Tamluk) :
There being very limited lime at my dis-
posal, 1 shall only discuss Calcutta port,
Haldia port and the navigability of one
river Hooghly.

In reply to my Starred Question No.
1098 on 5th April, 1968 the hon. Minister
informed me that the expenditure that is
incurred annuaally for dredging operations
in the river Hooghly with a view 1o keep-
ing it navigable for vessels was Rs, 4.54
crores in 1964-65, more than Rs. 5 crores
in 1965-66 and about Rs. 7 crores in 1966-

&7. This is the situation in the river
Hooghly. So, Government has taken a
decision (0 have a subsidiary port at

Haldia, and Government has taken up the
Farakka Barrage project, so that the silting
that is there in the river Hooghly may be
washed away by the flow from Furakka
Barrage. :

Every year we ure spending more thun
Rs. 5 crores, while this port of Haldia
will be completed at a cost of Rs, 40
crores only. This port which is now being
constructed was proposed to be completed
in 1967. Actually the construction was to
be taken up in 1967,

What was the difficulty * Who is to
be blamed for the delay ?  They say there
is necessity ; it is not for Bengal ; it is for
India. One-fourth of the population is
being benefited by the Calcintta  port.
Government has benefited by export and
import business through the Calcutta port.
The Calcutta port is deteriorating and
about the river Hooghly. so many foreign
experts a hundred years ago were asked,
but when we took it up, what have we
been doing ? For simple defects and for
small reasons we are deferring it. Here. 1
have been following it up since 1950° This
plea, that plea and every other plea has
come in regard to this port agd who will
be responsible for this recurring eapendi-
\ure on dredging, which runs to crores of
rupees 7 Had it been completed in 1967,
we would not have had to incur anything
now for this dredging and other puposes.
Hewever, the Mioisters have changed ;
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Ministers have come and Ministers have
pone.  We would expect that the Minister
who comes would take it up earnestly and
try to f{imish it, complete it, as early as
possible.  There should be no other plea
to stand in the way of this work.

Just now the hon. Deputy Minister
informed us that national highway MNo. &
from Kolaghat to Haldia has been desig-
nated us highway No. 4] and the construc-

tion wfll go on. 1 would request you
to read the proceedings of the consul-
tative  committee  on transport.  The

Transport Ministry is a queer thing. From
1947, if vou see, you will find that some-
times it has been Transport and Communi-
cation ; sometimes transport is tacked with
the ruilways ; sometimes it is tagged on to
civil aviation. Now, it is Transpori amd
Shipping. This is the Ministry. But what
did this ministry do 7 [ was following it
up the national highway connecting Haldia.
They said, No, no, When they were ready
to accept that 4 national highway .shouk.l
be constructed there, | opposed it. 1 said,
“No ; vou do nol construct one national
highway. You expand the State highway."
At one time the Minister told me that
there will be no Haldia port, 1 them said
“You move on.””  For five or six vears no
Jdecision was taken, and when a decision
was taken, who will pay the money ? The
national highway will be constructed, but
who will pay the money ? The natiodal
highway will be constructed, but who
will pay the money 7 The Central
Governmeat will pay the money ? [ had
seen the correspondence of the Transport
Ministry with the West Bengal Government
wherein it is written that you should pay
somelhig. For these four years nothing
was done. Now it has been published
fortunately in December last that it is a
national highway and the Ministry has
givenr orders for acquisition of land and
other things.

Anticipating that this road will be con-
structed, the West Bengal Government gave
notice some two years back for land acqui-

sition. But when the money did not come,
they had to stop it. Now fresh notice is
te be issued,

If anybody gpoes from Kolaghat or
Panskura to Haldia, he will be ustonished
o find the condition of the road. Tons
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and tons of goods are now being transport-
ed by trucks for construction work at
Haldia. This road should have been built
by this time or the railway line should
have been constructed by this time. When
1 pressed them hard, the Railways told me
that when the port will require it, we shail
give the railway connection. But when
the port said, “Yes, you give it”, the rail-
ways did not agree. Just now the Deputy
Minister is asking the State Government to
have the road repaired. Why should the
State Government do it ? It is your pro-
ject and you must have your own road.
Where is the mistake in calculation ? Who
has made the mistake ? They should be
punished. We spend money on the pro-
ject, but we do not spend it in time. So,
we have to iocur so much losses. This
is the condition of the country.

About ship-building, I have a few
points for the minister’s consideration.
Ships are being built and the Cochin
ship-building vard has also been establish-
ed. Perhaps the minister knows that the
proposal first was that a subsidiary port
should be put up at Geonkhali. But be-
cause of the bars (shoals) beyond Geon-
khali, it could not be coustructed there
and it was done beyond Diamond Harbour.
This Geonkhali is at the confluence of the
rivers Rupnarain and Hooghly, T would
request the minister whether a coastal ship-
building yard, a ship-repairing yard and a
ship-breaking yard can be built there. If
these three are constructed at. Geonkhali all
of us, including the Government, will be
benefited. Geonkhali is connected with
Haldia and it is beyond the river, 24 Parganas
and Calcutta. The Calcutta Metropolitan
Organisation are haviog the idea that
Calecutta upto Haldia will be one city in
future.

17.00 hrs.

Lastly, I would request the hon. Minis-
ter to see that on Highway MNo. 25 a road
bridge is constructed at Kalpi on the river
Jumna. This was included in the First
Five Year Plan but yet not taken up for
construction. From the defence point ot
view this is necessary. This is the most
backward area of Utiar Pradesh—I am
refering to Bundelkhand, | shall be glad
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if it is enquired into as to why this bridge
has not yet been taken up for construction
and immediate action is taken to see that
it is constructed so that the people will be
greatly benefited.
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SHRI C. K. CHAKRAPANI {Ponnani):
Mr. Deputy-Speaker, Sir, the Government
have asked {or grants totalling Rs. 75 crores
in the name of development of transport
and shipping, which i the most neglected
aspect of our planning. The bulk of our
international trade is being carried on
foreign bottoms and every year we are |os-
ing crores of rupees worth of foreign ex-
change.

So, my charge is thet if we have not
made our country self-reliont with regard
to transport and shipping, it is because of
the policy of this Government.

Then, the Government has given about
Rs. 110 crores as loans to the shipping
development fund during the first three
plans and provided Rs. R6 crores for the
Fourth Plan, but during the first three
plans they did oot utilise this amount for
building ships indigenously but spent it
abroad for the purpose of purchasing ships.
At the same time, the invested capital of
Hindustan Shipvard ‘s Rs. 6 crores. Ifthe
Goverpment had utilised the amount spent
for purchasing ships abroad op the manu-
facture of ships within India, we would
have saved u lot of foreign exchange.

The performance of Hindustan Ship-
yard is not up to the standard. This com-
pany produced ships of the value of Rs, 4.91
crores during 1966-67, but to sell these ships
a subsidy of Rs. 2 crores had to be givea
to the customers.  This subsidy works put
to be more than 40 per cent of the cost of
production and this year the Government
wants Rs, 2} crores in the name of subsidy.
This is the position of Hindustan Ship-
yard.

The callousness of the Government to-
wards the second shipyard in Cochin aiso
highlights the total refusal of the Govern-
ment to march forward towards self-reliance
in ship-building. The House has discussed
this issue many a time. We do not know
what will bappen with regard to the Cow
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chin shipyard. The Central Government
is quite indifferent towards Kerala probably
becanse it is located in Cochin., When
other ministries are ignoring Kerala, the
Minister of Transport and Shipping is also
trying to live up to the notorious reputa-
tiom.

In this connection I want the Govern-
ment to pay more attention to minor poris
in Kerala. The State Government has ap-
proached the Central Governmen! with
various developmental programmes. I want
that the Central Government should give
more funds for the develnpment of minor
ports like Ponnani, Azhikkel, Badagara,
Cannanore, Beypore etc.

The Cochin shipyard project was to be
undertaken during the %econd Plan but
because out of the estimated cost of Rs. 36
crores, the draft outline of the Fourfth Plan
has earmarked omty Rs. 15 croves, | wonder
whether this amount will be made available
to the project.

When the public excheguer is spending
momey for the development of the shipping
indastry, the private shipping companies
arc nvintiog meney like anything. During
1966-67 Scindta Steam Mavigation Company
earned a profit of Rs, 2.27 crores; th:
Great Eastern Shipping earned Rs. 2.79
croves ; Imdia Steamship earmed Rs. 83
lakhs and Chowguole Steamship earned
Rs. 46 lakhs.  All these profits were the
direct result of fantastic assistance given by
the Government from the public exchequer,

D.G. (Min. of

With regard to inland transport, the
Government has failed to utilise the naviga-
tion potentsl in our country. After taking
over the Rivers' Steam Navigation Com-
pany, Calcutta, Goveroment did not take
any steps to develop inland water trans-
pors, with the resoht that about 3,000
workers showld not be absorbed after natio-
nalisation. lInstead of giving them alter-
native jobs, the Transport Ministry behaved
like a silent spectator of the starvation con-
ditions of these retrenched employees.

Regardimg the road tramsport industry,
the Government has not taken any steps to
regulate the conditions. The Maotor Trams-
port Workers Act is implemented in its
breach. Even the minimum wage recom-
mendations of the varions conwnittoes are
not being implemented. The Central Wage
Board for road transport workers have just
made a mockery of interim reliefs.
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The condiions of port and dock wor-
kers are also deteriorating fast and  here
also wage board recommendations have not
been implemented in full.

The Transport Ministry is moving at
snail’s pace.  Strikes of road transport
workers and port and dock workers are
breaking out in various parts of the country.
If the Government persists in its adarmant
attitude, it will have to face a total para-
tisation of the transport apparatus sconer
or later, 1 can hope the Government will
mend its ways before it is too late.

SHRI CHINTAMANE PANIGRAHI
{Bhubaneswar) : Mr. Deputy-Speaker, Sir,
as a professor, Dr. V. K. R. V. Rao under-
stand the problems of shipping very well
and, as 4 planner, he can plan them on the
paper also very well but, as a Minister,
when he came 10 implement them, perhaps,
he feels himself most helpless.

You will find that whatever probloms
we have discussed here, Dr. V. K. R. V.
Rao himself, as a professor, has expréssed
himself very often during the last so many
years and has ondersiood the shortcomings
in the way of development of shipping and
he has himself said that at least there
should be a ten-year programme for is
development and planning. He himself is
thinking of it. But s0 far as | havc gone
through all the papers, 1 find thet, when he
has tried to implement it, perhaps he has
failed the most.

| would fust take up ome or two as-
pecls of it s | have not much time at my
disposal. During the last 20 years, the
Indian shipping is only having 3 per cent
of all owr overseas’ trade. Even in the
case of coastal shipping, we thought that
we most be sel-sufficient by this time.
From 1937 to 1968 — [ have gathered infor-
mation opto Murch—nearly we have paid
Rs. 50 crores to the foreign shipping wte-
rests for coastal shipping. 1 want to draw
the attention of the hon. Minister to this
aspect that by 1971 we are going to import
at least 14 million tonnes of crude oil and
we shall also be exporting some of the
petroleum preducts by that time. Now,
the freight that we are going to pay to the
foreign shipping interests only on this one
item will be between Rs. 24 to 30 crores. 1t
is hard currency in foreign exchange. We
know what @ huge drain of foreign ex-
change amounts (0 only on onc iHem
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of our trade in the import of crude oil and
in the export of our petroleum products.
If we could have a million tonnes of tan-
kers capacity by this time, if we had plann-
ed like that, we could have saved a lot and,
if it is Rs. 30 to 40 crores annually, you can
imagine how much it comes to in 20 years
time.

It has been estimated that during 1965-
66 alone—-I hope Dr. Rao will correct me
if I am wrong—the freight payments for
the Indian overseas cargo amounted to
Rs. 210 crores and Rs. 170 crores were paid
in foreign exchange. Therefore, in view of
all' the shortcomings, we would like to
know, as to the ambitious programme that
the hon. Minister is now thinking of for a
ten-year period, whether we will be increas-
ing our trade from 13 per cent to 50 per
cent. [ would like to know at least how
much he has progressed. Has he progres-
sed by at least 1 per cent out of this 50 per
cent by this time ?

In this connection, 1 would like to refer
to the port of Paradeep. Now, that port
has 2 million tonnes capacity. But you
will be surprised to know that only 6 lakh
tonoes have been exported by now and
today a large quantity - of iron ore and man-

ganese ore are being diverted to Calcutta -

-and Vizag. It is very well known that the
congestion in Calcutta and Visakhapatnam
I have got the figures here but 1 have no
time to read them—is terrific. But still,
because there is a lack of planning, its
capacity of 2 million tonnes is not being
utilised. It came as a gift to this Govern-
ment, because it was not in the Plan, and
still the entire iron ore reserves in-those
areas are not going to be exported even
in another 3 or 4 years through Paradip.
In the meantime, Japan is exploring other
markets, other countries, to have iron ore.
But our iron ore will be lying idle in those
areas. Therefore, I ask the hon. Minister
to look into this problem.

There is the question of diversion of
ships. At the Paradeep Port, 60,000 tonner-
ships can come and carry goods. In 1967,
only six ships wese there ; by 1968, one or
two ships may be there. Therefore, this
must be looked into. Paradecp Port is
languishing and efforts must be made to
improve that facilities, so that all the 2
million tonne capacity can be utilised. We
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are glad that the Railway Ministry has
sanctioned the construction of the railway
line from Cuttack to Paradecp. But at the
same time the hon. Minister should impress
upon the Railway Minister to have another
railway line, from Bimalgarh to Talcher
which will cover the entire iron ore beit.
What should be the policy of the Trans-
port Ministry ? It should be that where-
ver there is coal, wherever there are mine-
rals, wherever there is forest, wherever there
is industry, at least in those areas, road
communications and other communications
should be developed...

MR. DEPUTY-SPEAKER :
Member may conclude,

The hon.

SHR1 CHINTAMANI PANIGRAHI :
I will conclude in two minutes. 1 again
tequest the hon. Minister to look into this
aspect of the problem.

Then comes the question of minor
ports. Looking to the Annual Report
for 1967-68, you will be surprised to find
that the name of Orissa is not there. There
are three or four minor ports including
Chilka. I do not know how could the
Minister miss this. Perhaps he wants to
fill up this missing link while replying and,
therefore, he has kept it.

I would again urge upon the hon.
Minister to look into the road transport
problem. He himself has said, and this
is evident from the fact that while there
has been a considerable progress in the
extension of road mileage, nearly 70 per
cent of Indian roads are not motorable all
the year round, not to speak of heavy
truck movements ; most of the mileage is
accounted for by unsurfaced roads. Asa
Professor, he understands the problem.
What do we find here today 7 We find
that the share of roads in the country's
traffic is only a little over 22 per cent where-
as it is as high as 92 per cent in USA, T2
per cent in Italy and 59 per cent in U. K.
At what point of time—two or three or
four years—we can make up this gap ?

MR. DEPUTY-SPEAKER :
Member may please conclude.

The hon,

SHRI CHINTAMANI PANIGRAHI :
One more point and 1 will finish,
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According to the National Develop-
ment Council, it has been suggested to the
State Governments that 20 per cent of the
State Plan allocation for roads should be
available for rural roads. I would like to
know which State Government has really
allocated this 20 per cent.

I express my gratitude to the hon.
Deputy Minister, Shri Bhakt Darshan, for
this. . There is one important road of
economic importance in my State; for
twenty years they have not looked into this.
One road from Kandapada to Kantilo, a
place of pilgrimage, requires only a minor
bridge on the river Kuanria. Iam glad,
the hon. Minister has taken up this ques-
tion with the State Government, and 1 hope
the State Government will construct this
road and bridge with the assistance of the
Ministry here.

MR. DEPUTY-SPEAKER :
Member should conclude.

SHRI CHINTAMANI PANIGRAHI :
Only one minute, Sir,

Even in regard to Central Road Fund
Allocation, you will find this. I will again
draw the attention of the hon. Minister to
the Jast page of this Report. He will find
this in the last page. He will find that
Orissa got- only Rs, 1,13,72,000 and it has
spent only Rs. 81,601,000 in 1966-67. It is
at the lowest rumg in the ladder of all
the States, The hon. Minister can find it
out.

The hon.
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SHRI DATTATRAYA KUNTE
{Kolaba) : 'We are told that the State has
teken over transport by air. railway and
road, but as far as my State is concerned,
{ find that the coastal passenger traffc is
not taken over by the State. [ really do
not know why the State has not taken it
over.

Vary recently, | made enquiries of the
State Minister. He said that they were
not taking over this coastal shipping or
shipping within the Bombay harbour or the
creeks nearby ; it is the Centre which is
concerned with that and the Cemtre must
agree to it and must think about it.

You will be surprised to find that while
we have such a fine harbour in Bombay
where annually millions are spent for the
betterment of the harbour, once you leave
the harbour and go to any of the other
harbours on the Bombay cos!, conditions
there remind us of Vedic tioaes, If at ail
aqy changes bave come about. the money
spent op these harbours upto 1948 came out
of the wharfage fee. The wharfage foo
was levied, and is boing levied, for passen.
ger amenities. Instead of being devoted 1o
that purpose, Government used all this
money for building a few pisrs thet mre
there whether at Rewas, Dabhol or other
places. It was in 1948, that Government
realiszd that they owed some responsibility
to the public and this money was being
used by them wrangly.

T may state that on the west coast,
stoamers came about 7-8 years before
the railway came to Bombay. The House
will recollect that the first time the rallway
came to this country was between Bombay
and Thana in 1853. That was also through
private enterprise.  Since 1888 this whar-
fage fec is being levied end for about BO
years nothing was being done. Ewven to-
day what is being done is very tardy. I
wauld really like Governmenut 1o take over
this transport and hand it over to the
State transport department. It will not be
a difficult economic proposition.

At one stage there was a subsidiary of
Scindia"s plying between these harbours.
But for one reason or other, the Govpras
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ment of Maharashtra quarrelled with them
and pushed them out saying that they
would not agree to the raising of whatever
tariff was there. Then Chougule came in.
‘What do_we find ? He is asking for a raise
of the tariff. Therefore, the position is
that one company which was there for 50-
60 years was pushed out and another which
has come is not interested. He is mainly
interested in cargo traffic, not in passenger
traffic.

Therefore, it is time the Government of
India took this over. [ may say that dur-
ing wartime ships of the BSN were im-
pounded by Government for war work.
From that point of view also, taking over
of the shipping in the coast is necessary.

Coming nearer Bombay, there is a
place called Mandva Rewas from which
place annually as many as 6 lakh passengers
come to Bombay.

What is the landing facility there ?
First of all, there are 21 small launches
plying, but till last year there used to be
a big steamer or a steam launch which
could carry 500 passengers in one trip,
Even for the small launches there are
occasions when the passengers must go out
into still smaller boats to reach the so-
called pier which is there, and the Stats
Government is not looking after it. They
are really daily passengers in one way be-
cause most of them have left their families
there and work in Bombay. The Maha-
rashtra Government want these people to
do the travelling in those 21 launches when
they get their turn, when a man would like
to go in the morning and return the next
‘day or in the evening. That traffic ought
to be taken over, If there are six lakhs
passengers per year, the Government will
find that it is a paying proposition.

Similarly, across the Uran harbour, the
Navy has constructed a wharf at a cost of
Rs. 3 crores, but when it comes to
passengers traffic, what do we find 7—that
they must go in small launches - and those
launches are not able to touch the passen-
ger wharf because the water has receded.
I really do not know why the Transport
Minister cannot persude the Navy to allow
this passenger transport to use a small
part of their wharf. I do not know
whether the wharf s fully yaed af a}l;
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Uran could be a place from where
people could go to Bombay., It is across
the harbour, only six miles from Bombay,
they can carry their cars also. Electricity,
water, everything is there. When Bombay
is congested, this should be looked inte.
But somehow or other we find that when
we ask the State Government, they say the
responsibility and the authority is with
the Centre, and when [ requested the
Central Minister last year, he just said he
was asking the Moghul Line whether they
could take over the Rewas traffic. He got
a reply from the Government of Maha-
rashtra saying that there are 2! launches,
and he quietly told me that he is satisfied
that the necedful is being dome. Till Ist
April, 1967 there was one ship which carri-
ed 500 to 600 passengers in one trip, and
now we have 21 launches, the biggest of
them having a capacity of only 200, and
they are not at all seaworthy, One does
not know when they may capsize. This is
the condition of areas round about the
city of Bombay. People will not believe
that this could be possible in the State of
Maharashtra which is so advanced.

Coming to roads, the Bombay Poona
Road has the highest traffic in the whole
of India.

AN HON. MEMBER : No.

SHRI DATTATRAYA KUNTE : You
take the statistics, and you will find. Tt
is no use saying no.

Even then, what is the width of the
road 7 1t remains as it was. The amount
of money collected by way of petrol duty
would be so immense, especially from vehi-
cles plying on this road, that the road
could be properly widened, but nothing is
being done as far as the travelling public is
concerned.

Then, it has got a ghat which is four
miles, you have to rise as high as 1600
feet. Insome places the gradient is as
much as 105 feet in one furlong. We were
told that new plans are drawn and the
steepness would be reduced on this main
entry. It is not only between Bombay
and Poona, it is really a highway leading
to Hyderabad, Bangalore, Madras and other
places, but pothing is being dope.
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Coming to the coastline, we have got
the Bombay Goa Coastal Road. 1 really
do not know why itis called a coastal
road, because sometimes it is as much as
40 miles away from the sea. If you even
get 2 glimpse of the sea, it is only for 4 or
5 miles out of 200 or 300 miles. I am
glad that a highway is being built from
Bareilly to Dibrugarh, but when you have
such nice scenery on the coast and we have
such important ports like Bombay, Marma-
gao and Cochin, and smaller ports like
Mangalore and Ratangiri are coming up, it
is a pity these ports are not properly con-
nected by road.

Secondly, even from the point of view
of tourist traffic, if there was a road all
along the west coast, from Bombay to
Kapya Kumari, it would be really a plea-
sant drive and it will give relief to the
public that stay in those areas. [ really
do not know why the Government do not
make any efforts. As I said, when there
are paying propositions such as shipping
around the Bombay harbour, either in the
Dharamtar creck or Bombay to Uran, why
does not Government make an effort where
it is a paying proposition 7 As a matter
of fact, I would really say that all this
passenger traffic on the sea ought to be
takea over and handed over to the State
Transport Authorities, and [ want to say
here that the Minister concerned in the
Maharashtra State said that he cannot take
it over and give it to the State Transport
even if he wanted to unless Delhi agrees 1o
it and thinks about it,

Therefore, these are the difficulties in

my part of the country, in my constituency,
and I am told by my people there that
these are in respect of the Bombay-Poona
Road, a national highway, then the Bombay
Goa road which is a national highway and
then the coastal shipping which we have.
This is the tragedy in which the advanced
State of Maharashtra lives.

THE MINISTER OF TRANSPORT
AND SHIPPING (DR. V. K. R. V. RAOK
Sir, I must begin by thanking my hon.
colleagues especially on the opposite
Benches for treating this Ministry with a
considerable degree of kindness. Only one
hon. Member tried his best—and that too
i could not detect enough confidence in his
aititude—to show that pething was really
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quite right in this Ministry. 1 think I
would find myself in agreement with some
of the points which have been raised by
the hon, Members who have spoken on
this subject. My hon. friend Shri Masani
who opened the discussion stated that his
report had been completely ignored and so
is the report of the Tarlok Singh Committee
and [ think he was not sure what has
happened to the Keskar Commiltee report.
I am sure Shri Masani knows it ; many of
the important recommendations made by
his Committee have been implemented ;
for example, the setting up of a separate
Planning and Develpoment Wing in the
Transport Commissioners® offices in the
States, setting up of Motor accidents claims
tribunals under the Motor Vehicles Act,
setting up of transport advisory committees
grant of public carrier permits with State-
wide validity, liberalisation of the issue of
inter-State and intra-State permits for
public carriers and reorganmisation of the
Transport wing in the Ministry of Trans-
port and Shipping. I am not saying that
everything that he has said has been
implemented, because as he knows there is
the very comprehensive Motor Vehicles
(Amendment) Bill that we have introduced.
1t is waiting for full construction of the
Select Committee by the appointment of
some Members of the Lok Sabha on it
But we have not ignored the report of
which Shri Masani was the distinguished
Chairman. In fact, it is not possible, even
if you want, to ignore Shri Masani !

About the figures that he gave about
the enormous increase that has taken place
in road taxation, taxation of road wehicles
and road-users and of the [failure of ex-
penditure on roads to expand sid: by side
with the increase in taxation, I would not
dispute it. There is no doubt that the
increase that has taken place in regard to
road expenditure has been much less than
the increase which has taken place in the
revenue obtained by the Central Governo-
ment and the revenue obtained by the
State Governments from various kinds of
users of roads.

But simultaneously Mr. Masani also
wanted a big reduction in taxation on
roads. He knew actually he was leading
himself up into & contradictory position.
On the one hand he wanted more money
to be spent op roads, where I entirely
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agree with him. 1 have not the least doubt
that we need to spend much more money
on both national highways and State high-
ways thao we are doing at the moment. I
am not talking of strategic roads or lateral
roads, on which we have been incurring
substantial expenditure during the last two
or three years, but [ am very distreased at
the sharp deterioration that has taken place
during the last two or three years oo
roads intended for civilian traffic.

He says we must spend more money og
roads and simultaneously he says, we must
reduce the taxation, excise duty oa petrol,
etc. Of comrse, the govestion is how to
balmce the two thimgs. His amswer was
D+, Rao shoudd show political courage.
What political courage ? 1 shonld go and
fight my coleague, the Railway Minister 7
It iz not even an imter-Cabinet gquarrel, but
it will be a quarrel between twe children of
the same State, because the Railway
Minister happeas to come from the same
State | come from. It would be most in-
appropriate for me to hotd up some kind
of charge against the Railway Minister
that his investment is cxcessive. As a
matter of fact, the report to which ke
referred of the committee presided over in
its later stages by Mr. Tarlok Singh, is mot
at all ia conformity with the point of view
Mr. Measani has advanced.

SHRI M. R. MASANI :
ring to the PAC report.

I was refer-

DR. V. K. R. V. RAO: He also
mentioned the Tarlok Singh Committee’s
report, that it has been shelved, etc. That
committee on transport co-ordination set
up by the Planning Commission of which
Mr. Negy was the Chairman for some
years and then Mr. Tarlok Singh, who
finally drafted and submitted the report—
that report does not take the view suggest-
ed by the hon. member that we have been
overspending on railways and railways are
the villain of the plece, that we can save
money from railway investment and use it
for further road comstruction. | would
suggest, let us mot mix up railway invest.
ment with iovestment needed for roads.
We should really try to find out in what
way additional funds can be made availa-
ble for the pugpose of comstructjon and
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maintenance of roads at the pational and
State level. I do not knmow what precisely
is meant by political courage in dealing
with the Finance Minister. Ouoe can make
representations, argoe, discuss, etc., but T
I am sure Mr. Masani knows, though he
has not been a member of the Government,
the Finance Minister cannot be bultied,
certainly not the Finance Minister who is
presiding over the destimies of the finances
of the country today. But [am glad be
and so many other colleagues of mine took
the same view about the peed for much
more money being spent on roads at the
pational and State level. I bope I will be
able 1o use this strong opinion exprossed in
this House te strengthan the consisbent
and persistent efforts I have beea making
simce | came inte this ficld to see that
mote funds become available for roads.

I would simuitaneously discuss the posi-
tion about rural roads, of which a number
of friends have spoken. The house knows
rural roads are entirely within the State
sector. There are also so many agencies
are in charge of conmstructing the rural
roads.

There are the village panchayats, the
zilla parishads, the community develos-
ment organisation and s0o on. When 1 was
2 member of the Planomg Commission
dealing with agricolture 1 took this view
very strongly that rural roads form an
cssential input for agricultural production
and therefore it is wvery important that
more money should be spent for rural
roads. The Planning Commission recom-
mended to the State Governments that 20
per ceat of their outlay on roads should be
reserved for rural roads. I think this
decision was communicated to them but all
sorts of things have happened since the
Draft Plan was submitted and the House
kuows all that very well, I do pot think
anything significant has emerged so far, as
far as strengthening of rural read programme
in the country is concerned. We hope
that when the new Fourth Plan comes to be
drawn up and Shri Sinha's report will be
available my Ministry will try its best to
see that in the pew Fourth Plan a special
recommendation is made to see that rural
transport geis a much more effective place
ip the read tranaport planning.
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SHRI CHINTAMANI PANIGRAHI :
What about the crash programme that you

proposed.

DR. V. K. R. V. RAO : It is no good
thinking about crash programme because
it is entirely in the State sector. We have
to induce them and create public opicion.
That is the one thing that 1 have been
irying to do im this comnection, and that
is why | am grateful to hon. Members
who have spoken about i1, it is BDecessary
to ¢reate some kind of a pressure, some
kind of public opinion even in the Stales
Because rural roads do not commaod much
importance as far as political opinion is
concerned The reason is that rural
opimion on this subject is not sufficiently
articulate and even if it is aruculate it is
not sufficiently organised. Therefore, it
does not carry importance in the same way
as, for example, roads in more important
political centres.

Shri Masani demanded <onsideration of
the Keskar Report. We have given notice
of 4 motion for discussion of the Keskar
Committee Report in this House. So far
the Business Advisory Committee has not
given us any time for this. ! do hope
some time will be available in this House
for a discussion of the Keskar Coemmittee
Report. Anyway, the House will be glad
to komow that the report has been sent to
all the State Governments and they are
being reminded to send their comments.
Probably some time in June [ propose 1o
have u meeting of the Transport Develop-
ment Council at which both the Ministers
of Roads und Road Transport lrom all states
will be present to discuss the recommendu-
tions of the Keskar Committee Report, and
to the extent there is agreement we will
try and see that they get incorporated in
the amending Bill that will be placed be-
forg the Select Commitiee on the Motor
Vehicles Taxation Bill.

1 must also refer to a number of sugges-
tigns which hbave been made by hon.
Members. They bhave spoken about a
bridge here or a bridge there, a road there
or a highway here and so on  Qbviously,
# would not be possible for me durieg the
course of a brief reply to refer to each
individual case that has been mentioned.
But | would like to give them an assurance
that we will make a very careful study of
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the records of this discussion and wherever
any specific refereace has bees made 1o any
particular national highway or a bridge 1
shall sec that all those cases are speedily
invesligated by ithe Ministry and to the
extent any action is possible, of course sub-
ject to the financial limitation that is there,
necessary action is taken.

I would like in passing to express my
sympathy to this business of lack of
communication between North Bihar and
Suuth Bihar. There is no doubt in my
mind that bridge facilities in our country
are ol adequate compared to bridge facili-
ties that exist in many other countries,
Similar is the case about proportion of
rosds 1o total area. All that 10 some
extent is part of the fact that ouwr couatry
is under-developed. Regarding Patna bridge
my colleague Shri Bbakt Darshin  has
already spokes. There the position is that
the Stale Government has not yet made up
its final plans. They had a consulnting
firm. 1§ thiok their report is ready. Itis
gming to cost a lot of mooey, probably
something like Rs. 20 crores 1o Rs. 25
crores. [ think they are trying to find
some method by which this could be
financed. As far us the Central Govern-
ment is concerned, we have already given a
promise of Rs. 4% crores. Rs. 9 crores will
be available for Ganga Bridges—Rs. 4%
crores to Uttar Pradesh and Rs. 4§ crores

to Bihar, It is open to the Government
o spend all that monevy on the Patna
Bridge.

Then | come to the question of shipp-
iog, A number of hon. Members have
referred to the fuct that we have not done
enough to increase shipping, that we are
still carrving so much of the cargo in
foreign bottoms and so on, We are
very much aware of the need for
increasing the shipping fleet in  this
country. Just one thing | want to mention
here. We have increased our shipping.
As a matter of fact, il we take the position
which obtained some time ago, even 5 or 6
years ago, the share of Indian ships in the
overseas frade was ooly round about 6'5
per cent.  Now it has gone up to 135 or
136 per cent and this, mind you, when the
trade is expanding, QOur mmtention s o
try to tuke it up to 30 per cent, if possible,
in the course of the next few years and
then, ultimately, to 50 per cent which is
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normally the maximum that one can get of
the traffic in overseas shipping. So, the
progress which has been made by Indian
shipping is not unsutisfactory. As a matter
of fact, we have already reached 2 million
tons GRT and about 6 lakhs tons of ship-
ping are on order, and the composition of
the ships is exactly on the lines which have
been suggested. We are ordering more
tankers, more bulk carriers and larger ships
than was the case before.

Incidentally, a point was made by my
hon. friend, I think it was Shri Panigrahi,
who was good eoough to refer to me as a
Professor and planner and assumed that a
professor-cum-planner can be a bad imple-
menter. | do not think it necessarily
follows. 1 would like to tell my hon.
friend that as a matter of fact we are
doing exactly what he is suggesting. With
the co-operation of my colleague in the
Ministry of Petroleum and Chemicals, and
also following business principles, already
we have arranged for the tankers. When
the Cochin refinery comes up, our tankers
in the public sector will be supplying the
crude oil. Regarding the Madras refinery
also, orders have been placed for 77,000
ton - tankers which will be ready by the
time the Madras Refinery comes into exis-
tence. The harbour ia also getting ready
for larger ships. Similarly, we have got
plans to see that before the Haldia Refinery
comes into existence the necessary tankers
are made available in the public sector.
Therefore, I should like to ask my hon.
friend Shri Panigrahi, for whom I have
great regard, that he should not think quite
so sceptically about professors and planners
just because they have been teaching, just
because they have sat on the Planning
Commission. It is quite possible even for
a Professor and planner sometimes at l=ast
to be reasonably effective.

Then, a question was also raised about
Dufferin. 1 want to inform the House that
a policy decision has already been taken
that Dufferin will be replaced by a floating
ship. There wus some discussion going on
whether it should be a floating ship or a
stationary ship, but now a decision has
been taken to replace it by a floating ship
and orders will be placed as soon as finan-
cial clearance comes from the Government.

Regarding Koukan, 1 koew that my
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hon. friend, shri Kunte, whom I have
known for, I do not know, probably 40
years, would refer to this question. As
soon as he came to the House I knew that
he was bound to raise this question. As
far as Uran is concerned, about which he
referred to I could only state what 1 have
been told by his own government, a govern-
ment of which he was a distinguished orma-
ment, becausc he was keeping all the
Ministers in order, for a course of nearly
five years, I think. Since he has again
reverted to the subject and has expressed
dissatisfaction. I am prepared to make a
further investigation. 1 will ask both the
Mughal lines and the Shipping Corporation
line to see whether it is possible that any-
thing could be domne.

Regarding the larger question of the
coastal shipping in bombay he says that
the Maharashtra Government says that they
cannot do anything unless the Central
Government gives them permission. The
position is not so easy as all that. When
Shri Kunte says “take it over and give it
to them"” what does he mean ? Do I take
it over ? Do I nationalise coastal shipping ?
Is that the proposal? If, 1 nationalise it
do I nationalise it in the Central sector ?
Do the Central Government run it or
do I give it over to the State Govern-
ment ? And what are the economics of it ?
As a matter of fact, the coastal shipping
economics at the 'moment is, as has been
pointed out already by one or two speakers,
rather in a difficult position.

18.00 hrs.

The coastal freight and passenger rates
have not been increased. The decision bas
been pending—1I hope, soon I will take a
decision—on the 7 per cent rise which has
been suggested by the committee. During
the same period, I think, the Maharashtra
Government has raised the fare on the
road transport by 50 per cent covering the
same route. They are not particularly
happy even at the idea that we accept this
committee's recommendation of raising the
rate by 7 per cent. They are tryiog to put
all sorts of conditions and ifs and buts if
their consent is to be obtained for raising
the rate by 7 per cent.
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Therefore the problem is not easy. |
think, one has got to go into it because no
service can run unless it is economic.
Certainly, if the Maharashtra Government
wants to go in for coastal shipping, there
is nothing to prevent them from doing so.
So far | have not had any indication from
them to the effect, but I do recognise the
difficulty not so much because of the high
rates but, as you also know because you
also come from that part of the world, it is
really the difficulty of these minor ports
where the coastal boats cannot touch, where
they have to stand at a distance and people
I am told, have to jump from the ships
into the boats, It is very unpleasant,
specially when a man is ill or old.

MR. DEPUTY-SPEAKER :
ordeal.

it is an

DR.V. K, R.V. RAO : I can well be-
lieve it. That is largely because these ports
have not been dredged. There has not been
proper looking after these ports. The
jetties must be there and the ports must be
dredged. The vessel must go alongside and
be given that facility.

We are trving to see whether a dredger
eould be located but it will take a little
time. But certainly we are seized of the
proposal. However, | must say that it is
entirely the responsibility of the State
Government. The minor ports are the
responsibility of the State Government.
We are prepared to give them technical
assistance. We are prepared to help them
and see that they get foreign exchange for
the purpose of gettiug a dredger or help
them in getting a dredger constructed within
India. But the State Government, 1 am
afraid, cannot escape its responsibility of
seeing that the minor ports in Maharashtra
are kept in such a condition that it is possi-
ble for coastal vessels to go alongside and
they are given the facilities that are required
for passengers,

Regarding the general question of coastal
shipping, we have received the report of the
National Shipping Board Sub-commitiee
and we are going lo examine it. Again, it
involves very complicated questions of
economics and finance and I do not quite
see how we are going to solve those pro-
blems. But we shall examine it in consult-
ation with ministries concerned. At a later
stage I hope it will be possible 1o see that
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something effective is done regarding coastal
shippiog.

‘Then, regarding the Cochin shipyard, [
think, my hon. friend, Shri Chakrapani—I
do not think T see him here—suggested why
we spent all this money on buying ships and
that if we had spent the money on constru-
cting ships we would bave saved so much
foreign exchange and so on. [ am sure, he is
aware that it is not a question of immediate
substitutability, buying ships from abroad
or using that money for constructing
ships within the country. | do not want
to go into the controversy because th.
House has been extremely generous. [ will
simply say that we are trying to see that we
g0 ahead with the Cochin shipyard project.
We have received the revised lay-out of the
shipyard from Japan and we have asked
them a oumber of questions regarding
further negotiations not only for completing
the revised project but also for consultancy
in ship construction and so on. If a satis-
factory _reply is received, as | hope we will
get one, | hope to send out a team from this
couniry to Japan to have negotiations with
the company with whom we want collabor-
ation. So. ! would again assure my hon.
friends from Kerala about that.

1 thought, they would give a pat on
the back as I was concerned, I am going
1o the Kerala State in the next few days at
the invitation of a very respectable member
in the Kerala Cabinet, Shri Imbichi Bawa,
who is going to go round with me. 1am
sure, his name is very well known to Shri
Jyotirmoy Basu. 1 am going to see all
these minor ports and to the extent that
anything can be dome by us, we will
certainly do so. 1 do not think that it is
right to say that the Ministry of Trans-
port is going like a snail. You may say
that we are not oot going like a greyhound,
but going like a snail is a little too much to
describe the pace at which the Ministry
of Transport and Shipping is working.

SHRI INDRAJIT GUPTA (Alipore) :
What does he mean by a respectable
member of the Cabinet ? Are there some
members who are not respectable 7

DR. V. K. R. V. RAO : I am surprised,
my hon. friend, Shri Indrajit Gupta, for
whose linguistic proficiency I have got the
highest respect, should have tried to put
this interpretation on what { said. It only
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shows that even in the case of sucha
sophisucated and scholarly colleague like
Shri lpdrajit Gupta some timgs this
happens. | do not knew; it may be party
feeling or iU may be due o the distance
that separaies the two beaches. But I am
sure, he knows that | was not trying to
draw apy distinction between members of
Cabipet. All that | wanied (o say that
Shri Imbichi Bawa is a  distinguished
member of the Communist Party (Marxist)
and a member of the Kerala Governmest
and, 1 do not think, he is so dissatisfied
with what the Gowernmemt of India s
doing for Kerala.

Then, regarding the Tuticorin project;
1 entirely agree that the money that has
teen provided this year is adequate and 1
am not happy with only Rs. | crore. |
hope it will be possible to get more money
to be provided. But 1 can assure my hon,
friend thal it is not going to be Rs. 1 crores
a year. ifitis Rs, 1 crore a year, it will
take a decade and a half before the
Tuticorin project gets completed,. That
is not going to be the case. Even this
year, we hope the financial postion will
improve and, as far as | am concerned, we
ghall try and sec wbat vamn be dome Lo
mmprove the allotment for the Tuticorin
preject.

Regarding the invitation to Tuticorin, |
am going to Tuticorin on the 6th and Tth
June. 1 will also look at the eastvoast road
10 which a reference has been made by

D.C. (Min.of

my hon. friend. But from what | have
stucdied from the files, | um not really
satisfied that on the basis of present

moment of priorities, the eastcoast national
highway is needed. But we are considering
the construction of all the missing links.
In any case, | am going to look into it.
Regarding the Sethusamudram project,
1 would request the House to forgive me.
1 think, the Sethusamudram projecet report
is ready. | am not sure whether it has
been received. | have not seen it; it has
not come to my table. But 1 should like
to point out to House That the Tuticorin
project is not linked with the Sethusa-
mudram project. 1 think, it is very
important for us to remember that. If 1
bhad got it linked the Tuticorin project
would never have gooe under way. The
Tuticorin project is a project by itself.
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The Sethusamudram project is a very big
project. 1t involves a great number of consi-
derations. It involves not only a very heavy
investment but it also involves national
and international questions and so on. I
would beg of my triends in the Opposition
because 1| do believe that all of us, ultima-
tely, have the national interest at heart
even though we may have pany differences
let the Tuticorin project go through. It is
difficult enough that we are trying to set
it on foot. The money we have got is
most inadequate. Let the Tuticorin project
get completed. In the meanwhile, let us
not rouse further dissatisfaction and dis-
trust and frustration by putting before them
things which are not capable of immediate
implementation. 1 think, my friends in the
Opposition, certainly, the D. M. K. friends
will agree because they constitute a Govern-
ment and they are becoming aware, us we
are aware in in the Congress Government,
that public dissatisfaction and frustration,
whatever may be the cause, is not helpful
to the maintenance of law and order and
does create problems for those who sit on
the Treasury Benches. | would like to
requost my friends in the D.M.K.—1 have
said ot in Madurai ; | am repealing here
what | said there and it has been published
in Tamil papers—-not Lo start the Sethusa-
mudram project now. Let them wait.
After all, #t is bound to come sooner or
later. Let them pay their concentrated
attemtion on the Tuticorin  project and,
afier a year or two or three lel them come
back to it.  But just now, in view of the
situation in the country. [ would request
them not to put this proposal forward as
samething which is urgent. They can go
on record and | do not think they should
press for it

SHRI G. VISHWANATHAN (Wandi-
wash) :  What is the international question
involved ?

DR. V.K.R. V. RAOQ : 1 do nort
know. This 15 a vague idea that | have
gathered by reading here and there abaut
it because, | think, Ceylone is there, lodia
is there, and, I think, it will either go
round Ceylon or cut the distance. 1| do
not know.
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SHR1 V. KRISHNAMOORTHI (Cudda-
lare) : You want to bepefit the Ceylon
Government by allowing the ships to cross
the islaad.

DR. V.K.R. V. RAO: I do nmot
wamt 1o get involved in inte rmational dis-
cwasions. | should not have mentioned
the imernational aspect. But all thatl
want to tell you......

SHR1 V. KRISHNAMOORTHI : You
are serving the interests of the Ceylon
Goverment,

DR. V.K.R. V. RAO: 1 strongly
ropediate what my hon. friend says. 1
am surprised at Shri Krishnamoorthi
saying that. 1 am oot standimg hers to
serve the interests of Ceylon. He knows
very well. T am here to serve the interests
of India. All that I have said is that this
is a project on which we should go slow.
That is what I said.

Regarding Haldia, I was higkly im-
pressed by the eoergy and the feeling that
was shown by bon. friend, Shri Samaata.
I have leoked at him as an extremaly
benign and completely non-violent parson.
But secing the amount of enthusiasm and
passion that he showed, I can assure him
that even if I had not myself intended to
go all out to see that the Haldia project
gets completed in time, after listening to
him, 1 shall, certainly, see that 1 go all
out to get it completed.,

I can say that the Haldia projoect is
proceeding according to plan, and the
latest thimg, which I am sure will please
him, is that the coatract has been gives
for the coastruction of oreJoading as well
as coal-loading plant in Haldia. As he
knows, we have sanctiosed the only new
pational highway leading to Haldia ; mo-
thing else has been sanctioned during the
last two years. [ canassure him that we
are very much interested in sceing that the
Haldia project is corapleted as quickly as
possible because the Calcutta Port is in a
very bad way, and, as I said, Farakka on
the one hand and Haldia on the other
will certainly make the position of Calcutta
Port very much better and much more
viable than has been the case so far.

. DR. MAITREYEE BASU (Derjecling) :
] waat to know whether Haldia is going to
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be separate port or a part of the Calcutta
Port, (Imerruptions) Is it going to be s
scpasabe port or a dock sysiem ?

DR.V.K.R.V.RAO : I ama lLttle
servous because Dr. Maitroyee Basu is the
h-ad of a big labour organisation. When
she says ‘dock labour’, I do mot know what
the implications are. What [ want to ol
the House s this that organisationally and
financially, Haldia Port has boem troated
as a port of Calcutta Port ; it wil be a
satellite of the Calcutta Part ; it will not
be aa indepoadeat port trusi...

DR. MAITREYEE BASU: It is not
even an auxiliary port 7
DR. V.K.R.V. RAO; I do not

know.

I think, I bave, more or less, coverad
most of the problems that have beem raised
by the hon. members, and [ would like to
teke a few mimnnes to say oOme or two
thimgs mysell, Regarding bridges, regarding
Taden weight, eic. ... (larerraptions).

ot fve FrTww (T=7) W A
AT @A o N WA oy sy
arfgd | 1tis a very important read.

sft A srelt ;. A foe
Afatew ¥ o ¥ W g wfed

DR. V.E.R. V. RAO: [ have al-
ready said that, as far as roads and other
thiags are concerned, they wil be looked
into.

SHRI SHEOQ NARAIN :
important rosd.

Itis a wvery

DR. V.K. R. V. RAO: What Mr,
Sheo Narein has said is also on recerd.
That will also be examined.

SHRI SHEO NARAIN : Today the
Ceotra!l Government is responsible for U.P.
There is President’s rule thore. The road
must be completed within nine months.

MR. DEPUTY-SPEAKER: He has
already given an assurance om the fioor of
the House. What Mr. Sheo MNamia has
sald will also be Jooked into, Thisis
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DR. V.K.R.V. RAO: Normally, whole. The States particularly concerned
Mr. Sheo NMarain is always present in the

House, but today he must have been a
tittle busy outside. 1 have already said
this and I will repeat it because I do not
want 1o offend him; he is a good and
sincere person. |1 said that there are so
many important points which have been
raised on individual bridges, roads and so
on ; it is not possible for me to deal with
all of them in the course of my reply. As
1 have said, the record is there which
contains what exactly the members have
stated, and wherever a reference is made
to a specific road or bridge, it will be
fully examined by the Ministry and such
possible action, as is consisting with the
fi1ancial resources, will be taken.

Regarding inland water transport, I
am very glad that my attention has been
redrawn to that particular question. I
think, there is some misunderstanding...

SHRI SHEQ NARAIN: 1 want to
tell Dr. RAO that the Prime Minister and
our speakar, when he was the Minister of
this portfolio, went to Faridabad and
saw this. It is a very important road. T
think, Government will pay attention to it.

MR, DEPUTY-SPEAKER : He wants
to put this on record.

SHRI SHEO NARAIN : Let him not
take it in such a simple way. The record
alone will not solve the problem.

DR. V.K.R. V. RAO: Regarding
the question of inland water transport,
the whole question of the development of
inland waterways, as far as the Constitu-
tion is concerned, in the State sector.
Unless the Centre declares an inland water-
way as 3 national waterway, it is in the
State sector. But we have been feeling
that something has got to be done to
look into the development of inland water-
ways. For that purpose, if the hon-
Member will see the report, he will find
that not only have we set up an inland
water transport directorate  within the
Ministry which provides technical assis-
1ance, " but we are also going to formulate
specific schemes in selected regions S0
designed that inland watér transport func-
dornis as an integral part of a composite
sranspost petwork serving the Fepion: as &

are Assam,—for which we have already
appointed a committee under the chairman-
ship of Shri Bhagvati, a member of Parlia-
ment, to look into the guestion of water
transport there,— Bihar, and West Bengal ;
I think Orissa comes in a little bit, and
Andhra Pradesh comes in a little bit,
and Kerala also comes in. So, we are
trying  to look at the question from the
regional point of view to find out the
regions where inland water transport can
be developed. We have set up a steer-
ing committee in the Ministry, consisting
of the representatives of the Ministry of
Transport and Shipping, the Ministry of
Railways, Ministry of Irrigation and Power
and the Planning Commission to study the
potentialities of inland water transport in
selected regions.

Two things are taken uwp. The first
one is on the Ganga and the second one is
on the Brahmputra. Actually, 1 am my-
self so much interested in the subject, and
I know that several of my colleagues in
this House are also interested in it. I
propose to have a committee set up on the
subject to go into the possibilities of
developing inland water transport. 1 also
propose to request some Members of
Parliament to serve on this committee
because I think this is not a question
which should be looked at only from the
experts’ angle, but I want a little bit of
sentiment and enthusiasm to be brought
into it. So, I do propose to set upa
committee on the subject,

Regarding shipping, I would like to
tell the House that the kind of changes that
have taken place in the course of the last
three or four years in shipping technology
and - harbour technology are such that
unless we also fall in line with these
changes, we are going tO find ourselves i
great difficulties, because our exports
depend very much on the competitiveness
of freight rates.

Therefore, we have got a big programme
for modernisation of our ports and also
for modernisation of our shipping fleet.
A major ports commission has been set
up, as the House knows, under the chair-
manship of Shri Venkataraman, Member,
Planping Commission, in charge of trans.
port, ta go into it. :
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In the meanwhile, we are not merely
selting up a commission and planning only
for the future, but we are going ahead with
the programme of some ports. Already,
Haldia dock has been mentioned. Then,
there is the Madras outer harbour. Only
a few days, back, the dredging contract
has been given, and the dredging has start-
«d for the outer harbour in Madras, and
we hope that the work will now go ahead
and we shall be ready in time for the
refinery.

In the case of Mormugao our applica-
tion for loan is now pending before the
World Bank ; all our schemes are ready
for the purpose of modemnising the Goa
port not only for having mechanical toading
facilitles and so on but also for having a
draft which will enable ships not only of
60,000 tonnes but even of 100,000 tonnes
possibly to come into the port. Recently,
a Japanese team came to this country.
They wanted to increase the exports of iron
ore from India to Japan. In fact, I asked
them one thing, and 1 want to say this for
the benefit of my hon. friend Shri
Chintamani Panigrahi ; because I have got
a small soft corner for Orissa, 1 had been
to Paradip myself. Having been to
Paradip, I saw that there was nothing there
except the port. [ asked thoge Japanese
people whether it was ot possible ta have
the extra iron ore go throgh Paradip port.
They stid “You do not know your geo-
graphy”, and they showed me the map and
said that Bailadilla ore was very much
nearer to Visakbapatnam ; it was nowhere
nearer to Paradlp. Tharefore, a detailed
report is pow awaited, and we are contem-
plating to construct an outer harbour im
Visskhapatoam.

$0, quite apart from the recommanda-
tions that may ceme from the¢ major ports
commissicn, as it is, work is going om in
ip Haldia, work is going on the Mgdras,
and 1| hope that the werk will shortly
commence in Goa, and I hope the work
will also commence fairly soon ip
Vishakhapatoam. We have also got two
new ports at Tuticorin and Mangalore on
which we are working,

Therefore, we are going ahead with
port development.

SHR1 SRINIBAS MISRA (Cuttack) 1
is Bailadifla nearer to Visskhapatnam ? Js

that the report of the Japapeés team 7
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DR. V. K. R. V. RAO:
50,

Very much

SHRI SRINIBAS MISRA, : No, never.
You canoot change geography.

DR.V. K. R. V. RAO: [ know Shri
Misra has got great affection, naturally,
for Paradeep. I share that affection with
him. But on this I must say this that [
myself went into this with those people and
we see therefrom that Bailadilla in Madhya
Pradesh with the fagi'ities that now exist
for the purpose of transporting the material
is pearer to Vizag.

SHRI S.S. KOTHARI (Mandsaur) :
The UK and US Conference Lines freights
discriminate against India relatively to
Singapore, Hong Kong and other ports.
Would he deal with it if there is time ?

DK. V. K. R. V. RAO ; Unfortunately,
I am =Rot a in position to answer that. [
hawe got only four or five mimutes more. T
will make a note of it and give the member
an answer.,

As regards Orissa, | was told that we
bad forgotten minor ports. I just looked
up the report and found Gopalpur men-
tioned thergin. 1 hgve an impression it is
in Orissa.

AN HON. MEMBER : Yes.

DR. V.K.R. Y. RAQ: Sol would
request Shri Panigrahi to read the report
again where he will find Gaopalpur
mentioned, So we have not neglected
Orissa in the matter of minor ports.

Begarding the question of shipping
fleet, as 1 have plready told the House, we
are going ahead with expansion and diver-
sification of the fleet. As Bhri Mahida
has said, it is @ question of getting finapce
for the purpose of expansipn on the fleet.
At the same time, we are trying to see
what ¢an be done to libgralisz credit con-
ditiops. In this conpectiom, as the House
is aware, one of the few matters where
UNCTAD-IT was at least successful toa
reasonable extert was in Committge [V
which deslt with shipping and invisibles.
The Conference unanimously adopted a
resplution recognising the need for develop-
ment of mercantile shipping in backward
gountries and the resolution for liberalising
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credit to B-9 years has been sent to the
UNCTAD Executive Board and we hope to
follow it up so that it becomes possible for
us to bring about the expansion we want.

I think you are getting anxious about
time and you are perfectly right. Sol
will not trouble you with the other points
in my notes. Thereis only one thingI
would like to say before I comclude. I
would like ta thank members on both sides
for the great co-operation they bave given
me and the great kindness that almost
invariably they have shown in their dealings
with me, I would like to assure them that
as far as] am concerned, as long asl
remain in this Minpistry, I shall try to do
my bast to expedite and get things done as
quickly, impartially and mnationally as
possible.

I would also in conclusion like to
place on record my very deep appreciation
of the work which is being done by the
officers and other personnel in my Ministry
as well as in the other attached offices and
units.

SHRI S, K. TAPURIAH: How does
it come here ?

DR. V. K. R. V. RAO: This is where
the professor comes in.

MR. DEPUTY-SPEAKER : It came
in when he told Shri Krishnamoorthy
‘Please sit down’,

DR.V.K.R. V. RAO : I have heard
in this House sometimes attacks on the
adminisiration and so on, but I think
it would not be a bad thing if sometimes
we appreciate their work also,

SHRI
am not allergic to it.
and | was a student.

V. KRISHNAMOORTHI: I
He is a professor

SHRI 8. K. TAPURIAH: The pro-
fessor did not ask him to stand up on the
bench.

DR.V.K.R.V.RAO: Iam finding
that there is both an advantage and a
disadvantage to have had a past. Butl
should like to put on record my expression

APRIL 17, 1968

Haldia—Barauni
Pipeline (H.A.H. Dis.)

1274

of appreciation of the really good work
which has been done by the staff of the
Ministry as well as the other organisations
connected with my Ministry.

MR. DEPUTY-SPEAKER: 1 shall
with the permission of the House now put
all the motions together to the vote of
the House.

All the cut motions were put and negatived

MR. DEPUTY-SPEAKER : The ques-
tion is :

“That the respective sums not excee-
ding the amounts shown in the fourth
column of the order paper, be granted
to the President, to complere the sums
necessary to defray the charges that
will come in course of payment during
the year ending the 3lst day of
March 1969, in respect of the demands
entered in the second column thereof
against Demands Nos. 79 to 83 and
128 to 130 relating to the Ministry of
Transport and Shipping"'.

The motion was adopted

18,25 hrs
.
HALDIA-BARAUNI PIPELINE

SHRI 8. C. SAMANTA (Tamluk) :
The object of my raising this half-hour
discussion is as follows.

In February last it appeared in the
newspapers that in the pipeline from
Haldia to some places like Mahishadal and
Kolaghat which are in my constituency,
some defects were found. So, I wanted
to know the facts and 1 put a short notice
question, but the hon. Minister was not
kind enough to accept it. So, it was turned
into an unstarred question, It came on
4th March, 1968, and after that on 16th
March I went to my coustituency with the
answer that was given to my umstarred
question.

The reply that was given to me came
as an astonishment to me because in the
reply it was stated that there was only
ope leakage in one mile, and that the
pipes were being dug and sealed, but when
1 went there I found that ten miles of pipes
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